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that previously we had an idea and
we had been fighting for the ideal of
securing the independence of the
country. Nothing else mattered in
that idealism. We forgot our caste;
we forgot money. People who gpent
lakhs of rupees against us got them-
selves defeated. Today we think
money is necessary for fighting elec~
tions. Why is it that these things
are more influential today? That is
‘because today we have lost that
idealism. That loss of idealism iy
reflected in the student community,
Today that student community do not
have that idealism very much. Y
appreciated it when Mr.  Vajpayes
said that students were engaged in
these local borders forgetting our
national borders. It is true. If they
are patriotic, they must transcenq
the small group feelings which they
have and in doing sq it i3 a nationa]
effort that we have to make. Our
students are the source, wmre the
foundation of the future of thig
country. One generdtion intimately
connected with our national struggle,
with Gandhiji, is passing out and in
a few years there will be only a few
left. Even among the people whp
once experienced it, we do not fing
that idealism today, of what they felt
then “We have that feeling, that ex-
perience, but hereafter even people
with that experience will be few,
And so it rests upon us, upon the
political parties of the country, upon
leadership of every kind, that we
again inspire idealism in this flelq,
How will we do it? It §s beyond me,
This cannot be done by giving a few
points. It is a matter of spirit and
light. Light lights. A wick that does
not burn cannot light other lamps,
We must be able to throw up leaders
who can transcend these small thingsg,
And in that context I would say that
it depends on our political parties, to
whichever group they belong. Perhaps
it is too much to expect that. It
depends on the devotion we have for
our country, whether we love our
party more or whether we love our
country less; whether we love our
couniry more and ourselves less,

[ 22 JUNE 1962 ]

of active politics 1530

That is the question which every
political party has to answer here.

One word more, Sir. While
12 Noon I entirely agree that this is

a matter over which we
must think, contemplate and decide, I
do not know why a national confer-
ence should be convened. I think we
have bodies like the Standing Com-
mittee on Education, the Consultative
Committee on Education, the Plan-
ning Committee for our own Party,
and so on, and then we have the
National Integration Council. I
would suggest that this yery import-
ant question should be discussed by
us and the problems understood with
a view to finding a solution.

REFERENCE TO PROPOSED STATE-
MENT ABOUT SUGARCANE
PRICE FOR 1962-63

TEE MINISTER or STATE IR THR
MINISTRY or FOOD anp AGRICUL-
TURE (SEHRT RaM SuBHAG SINGEH) : Yes-
terday I had sought your permission to
make a stalement regarding the fixa-
tion of sugarcane price for the year
1962-63. But we decided this morn-
ing not to make this statement, and 1
retjuested you also and you had kind-
ly allowed me not to make it. So I
am not making the statement.

RESOLUTION RE XEEPING STU-
DENTS OUT OF ACTIVE
POLITICS

Pror. A. R. WADIA (Nominated):
Mr. Chairman, there are few propo-
sitions which I would support more
willingly and more strongly than the
proposition which has been moved
today by Mr. Vajpayee. I had my
doubts about the Communist Party
and especially Mr. Bhupesh Gupta.
1 wonder why he has bothered to send
even two amendments when his
whole speech showed that he was en=-
tirely against the whole idea of
keeping our students away from
politics,
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Sir, I have spent a lifetime with
students, and I am prepared to say
that our students, in spite of all that
has been said against them today in
the country at large, have been more
sinned against than sinning. They
are a very fine lot, but they require
to be dealt with sympathetically, tact-
fully and as kindly as possible. Un-
fortunately the present-day students
do not get the right type of lead, and
that is the reason why political leaders
find in them very good material for
their own purposes.

Sir, our students were drawn into
politics by our political leaders. At
that time there was a good deal of
difference of opinion in the country
at large. I remember such a promi-
nent leader a3 Mrs., Annie Beasant
raising a warning against that ten-
dency of drawing students into poli-
tics. But our other leaders did not
listen to that. Perhaps there was
some justification for it. When a
country is fighting for its political
freedom, that fight has to be carried
on on all fronts including even the
students, and perhaps there was some
justification for inveigling students
into politics. But now that we have
attained independence, now that . we
have attained a stable form of demo-
cratic Government, it is certainly a
question whether the students require
1o be inveigled into politics any more,
and I feel very strongly that the
students should be left to do their
work as students. That point has
been argued very well by Mr.
Vajpayee. It does not mean that they
are not to be interested i politics.
They have to be interested in politics.
They have to know something of the
meaning of democracy, Communism,
and all that, and the more they read
about it, the more they think about
it, the better for the country. But
there is a distinction. What we mean
by active politics, participating in
active politics, I believe, was the type
of politics that Mr. Vajpayee hag in
mind. What Mr. Sapru was talking
about was more of a theoretical type.
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That ig entirel different. Every
modern  student, especially every
modern university student, must

know the implications of the present-
day political theories and political
developments. But active politics is
an entirely different kind.

Sir, I had a very disheartening ex-
perience. When I was Principal of a
college at the time that our country
gained freedom, it was a college
which was not easy to deal with. I
think there was a strike in those days
almost every fortnight, and it took
me nearly six months before I gained
the confidence of my students and
before they would begin to listen to
me and have faith in me. After the
aftainment of independence I advised
my students to give up politics. I
told them: “Well, you have played
your part, and you have the consola-
tion and you can take pride in it that
your struggle has succeeded. But
now tllere is no more need for you to
be active politicians, It is now your
duty to go back to yomr studies in a
calm frame of mind and do your
work.” I am very happy to say that
they agreed with me. But unfortu-
nately they were connected with the
political Congress Party, and the
student leaders found it necessary to
consult the Education Minister of that
State, and the Education Minister
would not agree to dissolving the
students’” contact. The reason is
very clear, because all political
leaders find students very agreeable
material 10 work for them as canvas-
sers or to inveigle them into all sorts
of political activity. I personally felt
that it was very unsound advice, but
we had to yield.

Now, Sir, even assuming that the
Congress Party today is not in the
same frame of mind-—and as the most
prominent leaders of the Congress
Party have been speaking out against
the students, especially their indis-
cipline—the students feel aggrieved.
They say: “There was a time when
they wanted our assistance. They
made full use of usg, they exploited
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us, and now they have turned into
preachers and want us to give up
active politics. They have thrown us
overboard. Instead of being support-
ed we are criticised”. That is the
feeling of many students. FEven
assuming that the Congress Party to-
| is in a frame of mind to take a
dii¥erent view of the aotive participa-
tion of students in politics, there re-
maing the question of the other
Parties. I have my doubts whether
the Communist Party would ever be
a party to this sort of conference that
Mr. Vajpayee suggests, and my doubt
has been completely confirmed by the
speech of Mr. Bhupesh Gupta. They
do not want students to be kept out,
they are too useful for their own pur-
poses. Unfortunately the students do
not know the implications of this.
They do not know that once the
Communists get power, no student
will have the courage or will be per-
mitted to speak out against them.
They will soon be taught their place,
as every section of the public is
taught its place, in a Communist re-
gime. There is no question of free
political discussion or free democra-
tic discussion about which Mr.
Bhupesh Gupta makes himself so
eloquentf and so prominent when he
is in opposition. But if he ever were
a member of a Communist Govern-
ment, he would speak in a different
tone altogether. Neither the students
nor the grown-ups would have the
slightest opportunity of speaking
against the government at that time.

Well, Sir, it is from that standpoint
that I say this. I do not know whe-
ther, even if the Government accepts
this Resolution—3and I hope that they
will make an honest effornt to work
out the implications of this Resolu-
tion—it will completely succeed be-
cause of the at'itude of the Commu-~
nist Party today. If the Communist
Party claims to be in a privileged
position and they say, “No. We are
not gothg to let the students alone.
We shall make full use of them”, then
naturally the Congress Party will
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have to think twice and the other
panties also will have to do the same
thing. It is most unfortunate from
the standpoint of the students but I
do hope that wiser counsels will pre-
vail and that even the Communist, in
the interests of their country and in
the interests of their younger brothers
and sisters, will take a gnore reason-
able attitude. And I trust that if the
Government is pleased to accept this
Resolution, the Communist Party will
work towards it undoubtedly.
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Surr A. D, MANI (Madhya Pra-
desh): Mr. Chairman, Sir, I rise to
support the Resolution moved by my
hon. friend, Mr, Vajpayee, though in
doing so I must confess that I do not
share his optimism about the butcome
of such g conference of political par-
ties. I confess to a feeling of pessi-
mism because recently we had a
meeting to evolve a scheme for na-
tional integration. That meeting was
held in September last year, and a
code of conduct was evolved at that
conference for political parties in
regard to the General Elections. And
that code was honoured more in the
breach than in its observance by all
the political parties. I may also say
here that I am not in favour of my
hon. friend, Mr. Bhupesh Gupta’s
amendment regarding communal par-
ties, We have to recognise the
fact that certain parties have receiv-
ed the approval of the electorate in
some measure. As long ag we have
a democratic constitution, all orga-
nised parties must attend a conference
of this kind, and I may tell my hon.
iriend, Mr. Bhupesh Gupta, that ideo-
logical fanaticism can be ag bad as
acrid communalism; I mean, there is
not much to choose between one
variety 'of extremism and another.
Further, if we go into the question
of secularism we have to note that
allegations have been made against the
Ruling Party. against Opposition
Parties also, that casteism plays
a very prominent part in their
deliberations and decisions. In any
case we ghould not go too deep into
that matter, and should allow all
parties to attend a conference of this
kind. Mr. Chairman, I would say
that a conference of this kind cannot
solve the problem that we have before
ug today. If students are taking active
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interest in politics, it is part of a
big world movement. Students have
taken active interest in politics in
Egypt, in Irag and in Iran, and to-
day, the movement of the coloured
peoples in the United States is led by
the students in Chicago, in Annarbor.
Mr. D. D. Karve who visited the
Uniteq States recently observed that
it was the students who were leading
the agitation against segregation.

Sur1 P. N. SAPRU: Even in England?

SHrr A, D. MANI: Yes, even in
England. So it is not possible for us
to say that students should not take
‘too active an interest in politics, but
it is possible for a conference of this
kind to set the limits to the interest
that students can take in this matter.
But, Mr. Chairman, unfortunately this
problem is bound up with the general
political atmosphere in the country.
If students take too active an in-
terest in politics and if their activi-
ties are harmful to the interests of
the country, the politiciang are as
much to blame for this matter as the
students. The University Grants
Commission went into the problem of
the indiscipline of the students im
the universities and certain observa-
tions were made by them in their
report on the subject which I should
like to read before the House. It
says:

“Frequently the behaviour of
older and younger people is influ-
enced by a desire for publicity. A
considerable part of the material
that newspapers print consists of
speeches and statements made by
Ministers and other public men,
and there seems to be a tendency
amongst certain sections of both
the senior and junior members of
the university to emulate the
example of such persons and to
wish to be mentioned in the press
frequently. The readiness with
which newspapers give uncritical
publicity to student agitations fre-
quently aets as a stimulus +to fur-
ther agitations.”
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In this matter, Sir, I would like to
suggest that the Mmisters may set a
better example when they address
public gatherings I have addressed
many college gathermngs, but when-
ever a Minister addresses a public
gathering, there 1s some reference to
the civil disobedience movement, to
the role that the Congress has played
in winning the independence of the
country, to the problem of national in-
tegration to see that secularism is es-
tablished, and so on Now, making
statements of that kind createg a poli-
tical atmosphere among the students
A self-denying ordinance ought to be
passed by the Ministers on themselves,
that they will not touch on active
controversial 1ssues when they ad-
dress students, and if a Mmuster 1s not
able to make an academic speech, 1t
will be much better for him to drop
out of any engagement where he has
to address a gathering And this ap-
plies 1n an equal measure to the
Leaders of the Opposition also

Sarr GOPIKRISHNA VIJAIVAR-
GIYA (Madhya Pradesh) Gandhyi's
Civil Disobedience Movement had
some different moral aspect

SHrRt A D MANI 1 am not giving
way; I have got ten minutes only

Now there are other points, Sir
When we think in terms of active
politics, we should think of its very
broad connotation It 1s not only n
speeches that people get mnvolved in
politics The way in which educatio-
nal institutions are run, the way 1n
which Ministers interfere in the case
of admission of students, the way mn
which teachers are being transferred
because they do not happen to be the
favourites of this person or that
person, all these things come within
the term of “active polities” If
Ministers agree,—and I am sure my
hon friend the Minister for Educa-
tion here would agree—that Ministers
should keep away from direct inter-
ference in the administration of edu-
cational institutions, one of the causes
which make students take actlYe part
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in politics would have bheen 1emovea.
l Further. Sir, we would hke to see :nen
of authority and posit on in the edu-

cational nstitutions The way n
i which the Vice-Chancellors’ elections
are contested by political parties,

where the candidates are supported by
this Minister or that, has 1ntroduced
a very active element of controversial
politics 1 the universities If the
Leaders of the Opposition do not like
a Vice-Chancellor, immediately the
mterest of the students 1g canalised 1n
the party direction We would there-
fore like to see that as an ancillary
measure for strengthening the move-
ment for keeping students out of
politics, the Ministers

Surt GANGA SHARAN SINHA
(Bihar) It 15 not the Opposition
Parties generally, 1t 1s the two groups
in the same ruling party; they quarrel
among themselves and they agitate
against a Vice-Chancellor Generally,
as I said, Opposition Parties do not
come In

Surt A D MANI 1 accept that very
often the ruling party itself, or the
party which 1s in power in the uni-
versity has a sphit, and one party
supports one person standing as a
candidate, and the other party sup-
ports the opposing candidate But,
Sir, I would like to suggest, 1f the
political parties agree, that in regard
to the administration of universities,
mn the election of Vice-Chancellors,
they would try to see that men of
position and learning are elected, we
would have gone a long way to re-
move one of the causes for the present
indiscipline  among  students Mr
Chairman, I should like to mention
that this problem of students being
kept away from active politics was
also considered in England Mr Ivor
Brown, the dramatic critic and the
famous writer of the lexicon of the
English language, who has done a
lot of research on the English lan-~
guage said that one of the reasons
why the students of the older univer-
sities like Oxford and Cambridge kept
out of politics is that they have
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lecturers of outstanding eminence,
and he also saig that when a
person attended the class in Greek of
Dr. Gilbert Murray, he forgot alto-
gether that Dr. Gilbert Murray was
speaking about a dead old past of
more than fifteen hundred years ago
and that he was speaking about a
living message that the Hallenic people
had given to the world. Now do we
have lecturers of standing? One of
the reasons why students are getting
involved in politics is that the men
we are recruiting to the staff of the
colleges are not impressive, and some-
times students are better informed and
more learned than the lecturers. Sir,
this is a problem and I mention it
because it is a very complex problem.
We have to think in terms of giv-
ing a new tone to education in this
country if we want to keep students
out of politics.

Sir, there is one other matter which
I would like to mention. The Report
of the University Grants Commission
referred to students’ unions and a
damaging statement was made in that
Report, which has not been challen-
ged. “In fact it is known that some
so-called student leaders are paid by
political parties.” This Report was
signed by two student leaders, Mr.
Jyoti Shankar Singh, who was a re-
presentative of the National Council
of University Students of India, and
Shri K. N. Sharma. A statement of
this kind would not have been made
unless there was evidence to show
that the political parties were finan-

cing the activities of the students’
Unions.
Sir, I have always been of the

opinion that in view of so much
money being spent on these elections
the time has come for the adoption of
legislation by Parliament under which
political parties would be under an
obligation to declare their expenditure
before the public. We do not like
the Companies Act to go into the
veracity or otherwise of the statement
made, but we must have an idea of

-
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i how the poiitical parties are spend-
ing money and whether they are
spending money on students’ Unions.
The second move will go a long way—
this ought to be a subject of discus-
sion at a conference—to help restore
academic atmosphere in the University.

There is one other point that I
would like to mention. Sir, while we
are of opinion that students should not
take part in politics, there is a reser-

vation in our mind about certain
movements in which we want the
students to join. Protests against

nuclear bombs and nuclear tests we
are led by students all over the world.
When we want to condemn nuclear
tests we do not mind dragging
in the students. The other point on
which we want students’ co-operation
is the Afro-Asian Conference which
hag got very active roots in the Uni-
versities. It will give a lot of satis-
faction to my hon. friend, Mr. Bhupesh
Gupta, to learn that the leaders of
the Afro-Asian movement very often
see eye to eye with the leaders of the
Communist Party, and on many
matters, it will be g matter of satis-
faction to my hon. friend, Mr. Bhupesh
Gupta, they have been able to ex-
tend their influence amongst students.
I should like to ask whether even on
international matters

Surr NIREN GHOSH (West Ben-
gal): That is because we are anti-
imperialist.

Surrt A. D, MANI: Whatever it is. I
would like to ask whether it is ne-
cessary even for political parties for
broad national purposesg to drag stu-
dents into these matters. Sir, I trust
that this conference, if it is convened,
will go into the matter of the whole
educational system.

Sir, one of the reasons why students
are unhappy and why there is lot of
frustration amongst themselves has
been attested to by the University
Grants Commission and by foreign
observers who have come here. One
of the observers who came from the
UK. says that what India requires is
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a youth hostels movement as a sort of
safeguard against the teddy boys.
These things have been said in the
past. We really would like to have
a reorientat.on of our educational
system. If such a reorientation comes
as a result of this conference, I will
be very happy. but I am extremely
doubtful whether any code of con-
duct agreed to at a conference of this
kind will be honoured by the political
parties who are signatories to the
agreement.

Mgr. CHAIRMAN: Before I call the
next speaker, I might inform you that
I have more than twenty nameg before
me and a shorter speech than 19
minutes can be as good as a 15 minute
speech. Therefore, if you can arrange
amongst yourselves and take less time,
maybe, most 'of us who are anxious to
speak may be able to speak. Dr.
Nihar Ranjan Ray.

Dr. NIHAR RANJAN RAY (West
Bengal): Mr. Chairman, Sir, the in-
tention of the Resolution moved by
my esteemed friend, Mr. Vajpayee, is
to keep students out of active politics.
He prefaced his remarks by saying
that his Resolution has to be con-
sidered in the context of time. Per-
sonally, a resolution which has an
outspoken intention of keeping stu-~
dents out of active politics is some-~
what distasteful to me.

Sir, 1 happen to be a teacher and if
my esteemed friend, Prof. Wadia,
has spent his whole life-time, I have
also gpent thirty years in thig line.
I happen to come from the University
of Calcutta which is bne of the most
agitated centres of students’ move-
ments. In fact, if I am not wrong,
student movements ag movements took
their cue from the streets and lanes
and by-lanes of Calcutta.

1 am opposed to such an intention
of any resolution first of all ideologi-
cally, because 1 do believe that stu-
dentg learn as much in the class room
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as they do in the rough and tumble of
pfe, a 11 have always believed that
if politics jg a large segment of any-
body’ Ihfe, one should not be out of

it i* his or her formative years of
lite.

I also am against the intention of
such a resolution because of my per-
sonal upbringing. I have been in poli-
tics gince I wag sixteen, a politics of
a very dangerous kind, as you know,
in Bengal of those days, and since
then 1 have never given up politics.
I had been actively associated with
politics as g student, and I have been
actively associated with politics as a
teacher. Whenever any mass move-
ment came in, whenever any national
movement came in, I just went to the
authorities and said, “I am out for
the time being.” 1 participated active-
ly m all national surges as late as
1942. When the call came, I went to
the then Vice-Chancellor, Dr. Syama
Prasad Mookerji, and told him, “Look
here. I am out of the University for

the time being”. Then when ] was
released alter a prison-lile of months
I went back to the University and re-
sumed my work.

1 have never believed that molitics
and academic life are antithetic and,
personally, I must confess that I have
learnt much from politics. I might
humbly say that I have not been either
a bad student or a bad teacher, and if
I have made any contribution to poli-

tics, maybe very little, I have also
contributed something to scholastic
life producing at least more than

half a dozen books, written and print-
ed more than 6,000 pages. Indeed,
politics ang education had never been
antithetical so far as I am concern-
ed. Therefore, T do not believe that
students should be kept out of poli-
ties. This is so far as the theoreti-
cal aspect of the thing is concerned.

Sir, when we speak about students
taking part in politics, we are speak-
¢ in the context of time. It is true and
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we all know that in most of our
colleges and Universities, especially,
in Northern India, there are students’
demonstrations of a very disturbing
nature. Now, students’ demonstra-
tions have been there before indepen-
dence and after independence. After
independence, students’ movements
between 1949 and 1954 have been of
one kind. The nature of the move-
ments, the character of the agitations
have been changing since then. I am
seeing the changes before my own
eyes. I am just fresh from one agi-
tation of the Medical College students
in the University of Calcutta which
has ended happily the day before I
left for Delhi. I have seen such things
elsewhere also where too the charac-
ter of students’ agitation, in our
colleges and in our Universities i

changing.

You are thinking in terms of poli-
tical activities of students. Do not
take me amisg if I say that I Thave
been noticing for some time past
that our students are becoming de-
politicalised. Perhaps you don’t know
it. Mix with the students and analyse
the character of the gtudent move-
ments. You would find it easily. It
is very unfortunate indeed that our
students are gradually becoming de-
politicalised. They are no more in-
terested in the burning political ques-
tions and the international issues of
the time. Their agitations are runn-
ing in a very indisciplined way. It is
a part of the universal indiscipline of
the times. It is a social  gymptom.
We cannot take it away from the
context of other things. Tt has been
said here that students are as much
to blame as the teachers themselves
and the political leaders

Ax Hon. MEMBER: And the guar-
dians.

Dr. NIHAR RANJAN RAY: Yes,
and the guardians. I agree. But I
want fo say that this teddy-boy at-
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mosphere and environment we are
seeing in the Indian cities is sympto-
matic of the times. In most of the
large and small towns and cities the
number of teddy boys is growing.
Students’ movements today are taking
place in this atmosphere. May-be the -
students are airing their legitimate
grievances. And here I must say that
their grievances are not always ille-
gitimate. They have sometimes legi~
timate grievances and when they
agitate over them, these teddy boys
get mixed up with the movement and
they take the lead. Students’ move-
ments everywhere are losing their
right lead. They are nowhere discip-
lined as before. Student movements,
some years back, some four or five
years back, were disciplined move-
ments and it was not very difficult for
us, at least for those teachers whom
the students held in some reverence
and esteem, to deal with them. Per-
sonally 1 did not meet with any diffi-
culty in dealing with such movements.
But now we are finding it increasing-
ly difficult, because it is no longer 2
disciplined students’ movement. There-
fore, the whole thing has to be un-
derstood in its proper context. The
psychology of the students has to be
understood. Do not put the entire
blame on the students and say that our
students have become indisciplined.
It js not just true. Tt is only because
we cannot manage them, because we
do not deal with them sympathetically
and because we cannot canalise their
extra energy into right directions. You
know the atmosphere in the schools
and colleges or in the universities.
How many schools and colleges have
their recreation halls? How many
their re-creation halls? How many
of them have their common rooms?
How many of them have any elbow-
room to enable the students to put
into operation their extra energy of
youth? When extraneous forces, that
is, political parties try to exploit them
for their own ends, it is only then
that the students get out of the
teachers’ control. Personally, I have
tried to analyse these student move-
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ments in Calcutta during the last five
¢r six years, and I have always found
that the political leaders, the leaders
of the different political parties, try
to exploit the situation in which stu-
dents get agitated over something.
And it is only then that the students
get out of control of the teachers.
Personally I agree with Mr. Mani when
he says that there is an atmosphere
of indiscipline in the universities. We
cannot help it. We teachers or the
students cannot help it, if with the
change of government in g State four
“Vice-Chancellors get changed, as it
did in g certain State. We cannot
help it if there are all sorts of inter-
ference from the government or from
political parties or from some obther
extraneoug sources. When such things
happen, then naturally the students’
respect for the teachers and univer-
sity  authorities is undermined. I
heard Mr. Mani utter a sentence. He
said that there are certain students
who know much more than their
teachers. That may be a fact ar not.
But did he realise that an utterance
of this kind at once undermies the
students’ respect for teachers A stray
utterance of this kind takes away the
entire good effect of a speech. We
do make such stray utterances daily
and thereby undermine our values.

Sarr A. D, MANT: Is it not a fact?

Dr. NIHAR RANJAN RAY: It may

be a fact, it may not be a fact. But
all facts are not truths.

Sprr M. RUTHNASWAMY  (Mad-
ras): Fortunately students do not
read our speeches.

Dr. NIHAR RANJAN RAY: Yes,

that is the only saving part of it.

Mz, CHAIRMAN: All facts are not
-mentionable.

Dr. NTHAR RANJAN RAY: Wha-t I
submit ig that this is a very well-in-
tentioned Resolution; but in the con-
text of time again, I do feel that 2
Resolution of this kind would serve no
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purpose. This problem is being dis-
cussed at varioug levels, by the Uni-
versity Grants Commission, by
various other bodies, in the enquiry
committees’ reports on more than one

University and so on, and also re-
cently in the National Integration
Council. This is a very important

item indeeq included in the discussions
of the National Integration Council.
This problem should be thoroughly
gone into. It is not so simple as wo
think. We cannot find a solution to a
problem of this king by making
speeches or by passing resolutions on
the floor of Parliament. It should be
gone into a little more deeply and
sympathetically. There are many
duestions involved in it, social, psy-
chological, personal and collective, and
I believe the whole thing gshould go
before the National Integration Coun-
cil with whatever comments we may
make here and that will be the right
body to go into the question.

SHrr MOHAN LAL SAKSENA
(Nominated): Mr. Chairman, at the
very outset I would like to apologise
to you and to the House for not being
in my seat at the time you called
out my name for moving my amend-
ment. I was labouring under the im-
pression that the matter would come
up at 12 o’clock. I was not aware
that there was no Question Hour
today.

Anyway, I would like to take this
opportunity to explain the purpose of
my amendments. I am one of those
who believe that the conduct of poli-
tical parties should be regulated not
only by convention but if necessary
even by statute. For that I have been
pleading for some time now. So if
the purpose of the proposed conferen-
ce were to summon all the parties and
hammer out a code of conduct, not
only hammer out a code of conduct
but also set up an organisation fo
enforce that code of conduct, then
that would be something. It may be
said that there is already the National
Integration Council. But with due
deference to the sponsors of that
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Council, I may point out—as T had
pointed it out after that Conference
—that I did not expect it to serve the
purpose it was expected to serve. I
had written like this in an article:

“For a number of years I have
been pleading for the formulation
of a code of conduct for political
parties and persons in public life
with a view to safeguard freedom
and democracy. So 1 am glad the
Conference hag taken certain steps
in that direction. But the formula-
lation of such codes takes time and
their implementation still more.
Notwithstanding the agreement of
the leaders of important parties 1
am doubtful whether even the prin-
cipal political parties will faithfully
follow it during the general elec-
tions.”

“As regards the Integration
Council, T may only say that to me
it appears a practical joke that the
Council which, in the words of the
Prime Minister himself . . .’

Surt SHEELL, BHADRA YAJEE:
Are we discussing political parties?

Surrt MOHAN LAL SAKSENT: No,
we are discussing what the parties
should or should not do:

"

. is supposed to advise and
influence the Government should
principally consist of the Union

_ Ministers, the Chief Ministers and

, other Government employees with
the Prime Minister as its Chair-
man. However, I wish it well
Time alone would show how much

; time its members will find from
their  other preocupations and
responsibilities for the difficult and
urgent task which they have under-
taken.”

So, my apprehensions have come true.
I had been pleading for the setting
up of an all-parties organisation just
on the lines of the United Nations
where all the parties might be repre-
sented through their accredited re-
presentatives and after decisions are
taken, it should be the responsibility
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of the all-parties organisation to
enforce that code of conduct, Just

as the United Nations Organisation
has got a charter, it should have a
charter. However, this is not being
done and I still hope that in view
of the experience we have had during
the last General Elections some such
organisation will be set up. Other-
wise, it would not bode well for
democracy in this country.

Now, coming to the Resolution, Mr.
Vajpayee wants a conference to be
called only for one purpose. I think
there is no need for such a confer-
ence for under the Constitution there
is a definite provision laid down in

the Directive Principles of State
Policy, namely article 33(f) which
says:

“that childhood and youth are
protected against explortation and
against moral and material abandon-
ment.”

As we are aware, this particular
article cannot be enforced as the
Fundamental Rights in a court of law
but the State Governments are ex-
pected to implement them to the
best of their ability. Not only this
but later on also we have a similar
provision that boys and girls under
the age of fourteen will be provided
with free and compulsory education
by the end of 1960, that is, within
ten years of the coming into force of
the Constitution. The idea behind it
was that children born after the
advent of independence should have
provision for education by the end of
1960 but that provision has not been
implemented because, as the House
is aware, we are only thinking in
terms of boys and girls up to eleven
years who are expected to be imn
schools by the end of the Third Plan.
So, my submission is that there is
no point in calling such a conference.
This is a duty which is laid upon the
Government. I was not present here
when Mr. Bhupesh Gupta spcke but
I am not opposed to any political
party going and addressing ihe stu-
dents but what I am opposed to is
that they should not be exploited.
They should not be made a pawn in
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the game of party politics. The youth
of a country is its biggest asset and
1 do not want the youth to be spoil~
ed. I have been in touch with the
students not only now but even in
the non-co-operation days. It is al-
ways given as an example that at
that time also we had exploited the
students. Well, I cannot agree with
that. We never did that. The mo-
ment we called the students to leave
schools we immediately ‘ook steps to
make provision for their studies. We
never sent them round shouting at
election time as we find nowadays
children going round and shouting
and paid a few annas. The students
are being used in the
politics also as pawns and are being
exploited. It is the duty of the Gov-
ernment, not of any conference that
we might call, to take the recessary
steps to see that the students are
not exploited. The previous speaker
said that he would like the students
to be educated in politics, I do not
mind the students being educated in
politics but I have every objeciion to
their taking active part in politics
while studying. If anything, they
must prepare for the life to come.
There is an English saying, “Take
care of the pennies and the pound
will take care of itself” Similarly,

if we take care of the children and !
youth, the whole nation will take care :

of itself but in order to serve our
shortsighted ends we forget the long-
range and desirable objective. When
it was put to Mahatma Gandhi, he
said, “I would like the students even
now to come but I want them to study
and prepare for the life to come”. I
shall narrate my experience of the
Lucknow University. I was invited
to address the TUniversity students
but I had told them I did not believe
in simply making speeches and 1 en-
quired of them about the work that
they were doing. I asked the stu-
dents what they were doing about
co-operation. A Professor said that
they had started a ro-operative
kitchen but added that they had to
give it up. He saig that the students
were running it and the student who
sat first would take more than his
share and so on till nothing was left

|

[ 22 JUNE 1962 ]

University .

of active politics

1554
for those sitting at the end. I told
them in the co-operative kitchen,

every boy had sufficient and equal
share and if this is their attitude in
the student life, when they come out-
side where articles are in short supply
what would be their attitude? We
have to teach them and we have to
train them in the work that they
have to undertake. I would ask Mr.
Bhupesh Gupta—he is not here—
whether he would address even stu-
dents under eighteen, But I would
not. I do not like them to take part
in any controversy or active politics.
They may be addressed and they may
take part in constructive work aund
they may be prepared for the coming
life but for us to use them, as pawns
in our election campaign or to serve
our personal ends, is highly objec-
tionable and Government should take
effective measures to put an end to
this. That is the reason why I gave
notice of two amendments. Firstly,.
I am not in favour of this conference
because it is not necessary. It is
not that I do not want all the pariies
to come together. I want them to
come together and have a code of
conduct and set up an organisation to
enforce this code of conduct. But for
this purpose, T do not think a ccn-
ference is necessary. In my second
amendment I had suggested that gll
boys and girls under fourteen should
also be included. not only students
who are being taught in the schools
and who should be protectedq from
these influences but all those boys
and girls who could not be provided
with even  elementary education.
Even they have got to be protected.
I would once again request you, when
the motion comes to be put to the
vote, to give me special permission to
move those amendments so that the
Resolution may be considered

Mgr. CHAIRMAN: T am afraid 1
cannot do that, as I told you before.
You have expressed your views and
they will be taken note of.

SHrr MOHAN LAIL SAKSENA:
With these words, I vonclude my
speech.

o !
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Mr. CHAIRMAN: The House stands
adjourned till 230 p.m.

The House then adjourned
for Iunch at one of the clock.

The House reassembled after lunch
at half-part two of the clock. THE
Vice-CHAIRMAN (SHr1 M. P. BHAR-
GAvA) in the Chair,

ot e o fore (Farge) : oot
AZET, TZ AT SRGTE ATAT AT &, AT
F Palry #var g, 3afaq fF gwas
AET 7 W W9 qg Fav g {% g 7
TEATT 7 AATE, AL AY €ITT 3 AT
& 9o ¥ suray §, 9% HUT AW THY
far JraT | gEE gEATEE AZET Ay
Taeq TwAfA & FE wafa Ay &
T et T YT &, qg FH 9T 941
F | yeTaE Fi arfeq fF 3 weqma F
EA GO § T TR 5 TIEa a5y T
AT & AT IE | 7 dr ag
qagar g fF aodliT &8 @ Jiw
T ¥ 7 AW g qAAfT H g o
q 7 wagar v awdrfr ¢ S
g fr afz a=f woit arfaw gl a1 7
g gt g | wfaEw wir e aaa
& TAFT TEFEAT AT §, TR A IfT
A% FE AT qAFAT | W B AT AT
TFIta Fr A & § qr 9€ T97 § )
a1 w98 gatag afeefadt ar #@i
FrE AT AMIET AT IAF( ST
wa 7ifad | gafag 4 g@Fr fadw
AT E | .

. TA YEATE & S AT wg §
FAQ T 1T T Fi Tidr § 4w o
AMET § a8 9 F AL E |\ HT AR
g & awz Dfafera oedly gaatar
F3 1 359 fow adw & iy qEAT &
ST T 8ET & | St aEfa g &
SWET AR Ay § ITH AW ¥A-

feger adfa & Fvegivee ot et &
Zral & IAT FT & HIT XAT WA
HI FT & FgiAee Ol & 1 733
& b w7 gen & oo § wfae
TRATE 1 F T oy F87 & % gw Oray
ErAT § g7 qRaATT H AgY @A | q¢ faa
FTFW IT IVH FE, AG AN @A
qT HTIFT STH G ALY AT |

@ a a7 § 5 fae gadrfa
#gq 9w w9 § 999 W ®g TR
HT T o AN g F few T@g
g g AW & FTAT AMET 1 SFEr
g I g9 &1 0F T ge4r |
5 T §59 F1 ART 59 F HT
ZIAT & | SAIT §W WYAT T@NT q AT
AT gSgr FH HA T T FET AY
qET APT FTH FWT | A AN g999
F gy wrhaT § @ 1 Afew oww
I ARET ¥ AR G AT T L,
9 0% F1 WEE@T 9T 5497
o7 7% giar § 5 ifeaeT v Fary
# PaaidT or F& AT ¥ FI@EAT
FE aTFA fam figem g, w19 fa7
agr grm, TAa foo agE FEaT §
FTFQE |\ TRANTZTE FAT T Ao
#lT T foar a1 g W g
o AT A1g AR, F A9 AT ] 7
7 faadt S & & 91 A & fog afaena
g1 A fagi 3w 1 ATy frerrs |
o9 g7 AR 77 f5 g asafa &
TAT @ J A TG0 auAar 5 ag w9
o= AT & ) IF@ a8 & fFogney
HIT WHRT  GATAT ATfed AR qA-
afer wifeat & g TfEd A
gAET QT FT9 FA@T  AIed fF 5¢
FE F=7 WY 3 TR A FL T T AT
T gl

9T 9T 919 TF AET AT T
7z 2 % ag weara s et avdf &Y
R ¥ qmr § 38 aefes qifeql
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AT AT F T | 0T ARG TAfE
qrieqi ¥ A 7 @ ¥ 114 afag afeqy
# o1 awy & 1 ;Y w29 § e asfaw
qiizar oar F %%, ¥fFT qmrfis
TET a1 ST ardf F1€ g A 3aH w2
RICCEE U U S L T ()
TS ¢ ST &1 gH IgAT Ffgh Mo
ST e ATAT, QAT TET T AT FH
TR aHT Fforw FE =iz fE
frg avg & wqamaw & wwa< faandt
@ 1 3l a9 ) fauR F1W & fau
gsafar ot & 48Y, @ fagra o<
AAATT AT TF F7Z 43 AT 48 3G
& ags fFq a8 & A7aET & 4T
W 6T § |

qu fraw & =T a1 I 39
FIT | AT I@T 2 5 WMF FT wreEre
® A8 & 7 1T @ 39 faaw & A
W FOT F A3H 987 FT 7T0F R
£ Faify agr & foras F@ a1 oW
7 & faraar 37 § &5 I7HT TRT BIog
FTHT H JUAT T &1 1 ST HIFT FATT
T 1T & AY ST GHT AR 918 F9a0
& A AT TR H AMAT AR ; TH AR
SAA AL WX TGHT HT AAEAT qgT
FA IET € | AR TRT WA FAT g
g 7 foaas W fewigaw +@ & AR
FIAA F & | uF Aw famefiat ¥
Y PO A § fv oag  qeefa
H W 7 & 7 5 3997 freas qaefas
qifeqt & mfas gar 1 fAT gwd
frast % fog wwa sifeeegda and
g A I3 foau faum ofowsl § fog
Fa #2 fear @ | 7 forers %1 2w UR-
Afa F sy & AT foreaw W Ao
FL &, ar faardt Io@ aar @G |
farert 7 {9 ol ¥ Hawar § a-
a7 fFar, sawr At 2 @ ) gEE
e AT TAAT & & oF fauerat & v
A § faardt & 3 Fa1 1% q@w F™
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FO | gHfar @t asxdfEs ot
& 7Y, T qUAZ AT FT 45 FH
a8 Wifr #@r Tifgg fF frg ads
& Al & e AYAHA a3 W T4
F fa=ame g1

3T el ¥ g9 § 3§ g &7
faer swar g

Srrt ROHIT M. DAVE (Gujarat):
Mr. Vice-Chairman, Sir, I congratu-
late Shri Vajpayee for succeeding in
the ballot to bring this impocrtant
Resolution before the House because
the subject which is covered by this
Resofution is a very important sub-
ject and it has been hotly discussed
in the country. The National Integ-
ration Council also in its recent meet-
ing considered this question is some
detail. Newspapers are writing
editorials and editorial notes un this
subject and therefore it is but proper
that this House also should have an
opportunity for considering this sub-
ject of relationship between students
and politics in its various aspects, and
the Members might have an opportu-
nity to express themselves on this
important issue. While therefore
congratulating him for standing first
in the ballot, I cannot agree with the
Resolution which he has moved. The
idea behind the Resolution is to pre-
vent students from taking part in
active politics. Now, it is neither
possible nor desirable to do so. I
would not agree with my friend, Mr.
Bhupesh Gupta, when he says that
this particular concept of preventing
students from taking part in active
politics is an authoritarian concept,
because even in authoritarian States.
the Governments are all free to utilise
students for the State and for politi-
cal ends. The students are inculated in
the major values in which those
States believe and they are encour-
aged to participate in the  various
activities that lead to the fulfilment
of those values. Not only that. They .
are actively encouraged also to be on
the lookout for those whoe*are oppos-
ed to those values and to report to
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the office the activities of the people
who are opposed to the accepted
values of the community and, there-
fore, are undesirable. FEven in de-
mocratic countries students are free-
ly inculcated in the various values
which are considered to be their
major and key values and they are
even taught to hate certain values
which they consider are not quite
proper. Now, once you create a love
for one pattern of values and a hat-
red for another pattern of values, just
to keep it within the bounds of a
psychological fence and not allow it
to be translated into action, would
be an impossible task, because situa-
tions might arise when the pas-
sionately-held Dbeliefs might lead
people to take certain other action
and to that extent it will be absolute-
ly impossible to keep students out
of active politics. Yet ihe commu-
nity passionately believes in certain
values and takes active steps to see
that these values are inculcated
among the students. Nor to my mind
it would be quite possible to ‘keep
students out of what is known as
party politics. In the good old libe-
ral days, when democracies were only
consenting democracies, it might have
been possible for the students to
leisurely read books on politics to
form certain ideas ang beliefs in
terms of that knowledge and stop at
that. But we have definitely entered
into an era of participaiing demo-
cracy and in a participating demo-
cracy, day in and day out, citizens
are called upon to take an gctive part
in certain activities which might lead
to the desired goals. The various
political parties have different views
regarding the way in which that
participation should take place. It
is but natural that the students should
know about these various program-
mes and policies. Again, once a
particular programme and policy is
forcibly inculcated in the minds of
the people, to hope that it will mere-
ly remain in the domain of beliefs
and ideas and would not overflow into
action under a given -circumstance
would be rather a vain hope. There-
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fore, it would be very difficult and
almost impracticable to keep students
out completely from active politics, or
even party politics. Nor to my mind
is it desirable that it should be so.
It has been pointed out by previous
speakers that knowledge and the pro-
cess of acquiring knowledge does not
merely consist in the reading of
books. In the humble walks of life,
in the day-to-day tumble of life, it
is always possible for a man to
acquire knoWledge, which is very
vital for him in order to make him-
self a citizen of democracy. There-
fore, he has to get an active know-
ledge of the life around him and to
that extent it is desirable that he
should participate in at least some of
the activities which might be consi-
dered active political life.

Again, no useful purpose will be
served by keeping students out of
politics if it is desired that the stu-
dents should not take to agitational
activities even in cases in which their
own problems are involved. Stu-
dents are likely to take to agitational
activities, again, under certain cir-
cumstances. The question of pulling
of chains was referred to. It cer-
tainly is not desirable. Large num-
bers of passengers are inconvenienc-
ed because of a particular grievance
of a group of students. But I can
conceive of circumstances in  which
I would heartily appreciate even the
pulling of chains, assuming that the
students have exhausted ail possible
avenues of bringing their grievances
to the attention of the aulhorities and
the inconvenience caused to them
is of such a nature that it is intoler-
able. Under those circumstances, if
the students take to some agitational
activity, perhaps it would be permis-
sible. I do not know how we can
draw a distinction between a citizen
and a student regarding agitational
activities as such. Irresponsible acti-
vities, agitational or otherwise, are
as bad for a citizen as they are for
a student. They have to be discour-
aged, they have to be prohibited and
they have to be punished. But there
18 nothing very peculiar regarding
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the activities of the students which
would justify the claim that they
should not be permitted to take to
agitational activities also. The point
that I want to make out is that in
all circumstances, for the various
purposes for which these groups are
formed, there are certain limits,
limits which are prescribed by the
beliefs and values in society, in the
active rules that have been framed
in order to give shape to those acti-
vities and by the capacity of the
leaders of that particular community
—be it the student community, be
they trade unions, be they peasants’
unions, be they political parties and
80 on—io se{ reasonable limits 1o the
activities of the wvarious organisa-
tions. The real question, therefore,
is not to prevent students from taking
part in active politics or even in
party polit es. The real problem is
to define the limits beyond which stu-
dents should not go, it they are to
fulfil the task that they have under-
taken in the community. One major
task of the student is to grasp as
objectively as possible the knowledge
which is available and to understand
the processes whereby this knowledge
could be made useful to the society,
could be maintained and furthered.
Now it is the function of a worker to
carry out the activities of the indus-
trial unit in which he is engaged. It
is also the work of 3 manager to see
that the industrial wunit which is
under his charge properly functions.
In each one of these cases normally
the task of the person concerned
consists of minding the duties which
he has undertaken, and it requires
certain exceptional circumstances in
which he abandons that activity and
takes to some other activity, because
he as an individual or as a citizen and
as a ¢onscientious citizen at that of the
community considers it his duty to
leave his normal functions and take
to certain other functions—we might
call them agitational functions, we
might call them active politics, we
might call them party politics, and
80 on. As far as the students are
concerned. these limits have to be
~more rigid because of the fact that
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the students have to acquire a sense
of criticality, a sense of rationality
and a sense of objectivity, If he is
to acquire this analytical knowledge
and develop it further, he has to be
above prejudices and above passions
as far as possible. Moreover by con-
tinuous association with activities of
an agitational type he might develop
irrationality, he might develop pas-
sions and he might develop partisan
sentiments, and to that extent it is
desirable that he should involve him-
selt in active politics as little as pos-
gible. But to say that these limits
should be imposed either by the
political parties or by the Govern-
ment is to give undue importance to
the political parties and the Govern-
ment. The real authority to  deal
with this aspect is the educational
authority, the university, the school
authority, the teachers. the profes-
sors, and so on. It is their duty to
set the limits taking into considera-
tion the need for a full development
of the student not only through books
but also through actions and also
taking into consideration the need for
developing a rational uand objective
attitude to life. Taking both these
facts into consideration if the educa-
tional authority prescribes the limits
beyond which the students generally
and in normal circumstances should
not go and, what is more important,
develops sufficient sanction and autho-
rity to impose those particular rules
and to persuade the students to
accept those rules of conduct, it
should be possible for the students
to live as full and active citizens and
at the same time to carry on  the
special functions' of the vehicles of
knowledge and traditions of the com-
munity in which they are born, in
which they live, in which they work
and hope to work in the future as
full-fledged citizens and whose tradi-
tions and knowledge they have under-
taken to carry further.

SHrr AKBAR ALI KHAN (Andhra
Pradesh): Mr. Vice-Chairman, when
I was hearing the debate on this
Resolution, the first reaction that
came to me was that this House should
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be thankful to my esteemed friend,
Shri Vajpayee, for bringing this mat-
ter before the House where we can
discuss the different aspects of this
problem which is agitating the minds
of the people, especially of those who
are associated with the universities.
Sir, as Dr. Ray pointed out, I had
also the good fortune in 1920 to de-
cide personally whether to give up
education in response to the call of
Mahatmaji or to continue education.
I was in the fourth year and a few
months were there for the final exa-
mination, but after considering all
the aspects I and quite a number of
other students came to the conclu-
sion that this was an occasion when
we should give up education and join
the national movement.

My friend, Shri Vajpayee, made it
clear that there were occasions when
national movements did call upon
the students to join and participate,
but now when we are independent,
we have to concentrate on the build-
ing up of the country. As was also
very correctly pointed out by Shri-
mati Uma Nehru, what we have to
think and concentrate upon is to build
up our country economically and
through all other sources so that
we may meet the challenge of igno-
rance and poverty of our country. But
the question is, in order to achieve
that object, first of all is it desirable
in the changed circumstances now
to keep the students separate from
the general currents of political
thoughts of the country and of the
international situation, or should we
prescribe conditions that they should
not take part in these matters but
keep themselves absolutely isolated
until they leave the university forum.
In consideration of the fact of demo-
cracy and adult franchise, in consi-
deration of the various economic ynd
other problems that we have to face
—and with all respect that I have
for Professor Wadia and other very
senior professors and I was anxious
to hear Prof. M. B. Lal—we have
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come to a certain oconclusion—that
students should not be kept out of
healthy politics—wher¢ we have
drawn a disfinction between the
things that are happening in some of
the universities particularly in Uttar
Pradesh, whether they are denomi-
national or otherwise, and I have
no doubt that that has really agitated
the mind of my friend, Shri Vajpayee
who in his calm moments would have
thought that the things that were
moving were certainly detrimental to
the best interests of our country and
other general currents of thought.
But then what is the remedy? These
are things which we have seen in
some of the universities. If you really
go into it as it has been suggested,
it is mainly due to the fact that the
university atmosphere is not there.
In most of the thingg we do not keep

up the standards also in

politics which as citizens we
3 pm. have to keep up. We try to

take advantage of the gstudents

for personal reasons. If it is
to enlighten the students on the prin-
ciples, then I think that even my
friend, Mr. Vajpayee, will welcome
the fact that our students who will
be going to take up the responsibility
of running the State should from the
very beginning be attuned to and as-
sociated with all these problems
actively. So, we have 1o demarcate
the line. Tf by politics he means
local politics or university politics or
politics in which personalities  are
involved whether it is the Vice-
Chancellor or the professor or the lec-
turer, then. of course, I entirely as-
sociate with him in his view. And I
think the Government of India has
been giving thought to this problem
through the National Integration
Council, through the Sampurnanand
Committee, through the Sri Prakasa
Committee and other Committees, and
I think it is good that this matter
should receive further Jdetailed con-
sideration, so that we may be able
to evolve a certain machinery through
which we can see that our students
are led on healthy lines and that our
professors establish a model, a model
of great respect as in the olden daye.
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And if that situation is created, I
think the real incentive that my
esteemed friend intends to give
through this Resolution will be met
and met successfully. But it is a
general Resolution and he asks that
the door of politics be closed to them.
When I say ‘politics’, I mean the poli-
tics of the country, 1 mean inter-
national politics, I mean the different
economic currents that are going on.
So far as these things are concerned,
1 do feel that they should be asso-
ciated with them and there should
be full opportunities for them. Let
the leaders go and speak to the stu-

dents, not to canvass for their party

membership, not to canvass for some
petty things, but to explain to them
their point of view. Let the Jan
Sangh leader say to them that this
is the programme and he wants them
to understand it. Let Mr. Bhupesh
Gupta go and say that this is the pro-
gramme that should be pursued in
the country. And as pointed out by
Dr. Sapru in connection with the
speech of my esteemed {riend, the
Mover, in England, in Cambridge, in
Oxford and I think in all the modern
universities, all the political leaders
go and explain their points of view
to the students. So, it has got a very
educative value which must be built

up.

Now, Sir, the one thing that I
would like to submit in this connec-
tion fis that so far as the guestion of
communal politics or wvolitics which
have been established to be most in-
jurious to the interests of the coun-
try is concerned, I think we must find
out ways and means to keep them
out. It is very difficult to lay down
what communal parties are and what
communal politics are. But I would
say that broadly they concern parties
that agitate on the pattern of religion,
parties that agitate on the basis of
sectarianism and parties that agitate
on the basis of problems that divide
the country. It is high time that we
took note of these, and we should
do all in our power to see that that
atmosphere is absolutely controlled.
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So, that point also, I think, will have
to be borne in mind when we lay
down certain principles, certain rules,
in order to improve the condition of
the students.

One more point, Sir. 1 entirely
agree that so far as this agitation
which sometimes perturbs our mind
is concerned, it is mostiy confined
to Arts side students and not fo
Science and Technolog.cal Depart-
ment students, Why is it so? Let
us try to understang it. So far as
the engineering students and students
of polytechnics or of even medicine
are concerned, they have got a cer-
tain objective before them. They
know what will be their future, and
that also controls them.

Dr. NIHAR RANJAN RAY: 1t is
not always the case,

Surt AKDAR ALI KHAN: General-
ly speaking.” Bu! so far as the Arts
side students are concerned, one of
the reasons is—and I hope that Dr.
Ray will agree with me—that they
do not know their future after their
education. So, there is a greater
tendency for them to take part in
such activities which may be consider-
ed not desirable. So, regarding such
students, you will have to see and
canalise their energy into proper
channel so that they may also {feel
that they have got a future. It is {rue
that when the independence move-
ment was being conducted under the
leadership of Gandhiji, much energy
was created and everybody made
sacrifices and there was no question
of any personal interest. But now,
there is a more important problem
and that has to be stressed on all
occasions, that is, we have to build
up the country and there is this
question of removing poverty and
ignorance. And that atmosphere
should be created in our students.
That objective should be emphasised
and stressed that they have got a
mission to carry out. And what is
that mission? That mission is to
build up the country. And I am sure
that it this fact is impressed and
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stressed upon them in the proper
manner, our students, ocur coming
generation, will certainly take to it
and if a good example is set by other
senior citizens, by the leaders of
the different parties, that they have
got a mission to build up the coun-
try and that all should be united as
they were in order to get indepen-
dence from the foreign rulers, it will
be followed. These matters should
be cleared up and I have no doubt
that the Education Ministry is con-
sidering the question. In the Con-
sultative Committee and other Com-
mittees, if necessary, let this matter
be taken up at one or two sittings
where all the parties are represent-
ed and discussed. If after that also
my hon. friend thinks that such a
conference fis necessary, I have
nothing to object to, but what I feel
is the problem is there. But let it be
tackled in the Educational Committee
and then, if necessary, you can take
it up in the Consultative Committee,
and later on, if necessary, you can
.call a conference of the leaders.

With these observations, Sir, I give
my partial support to this Resolution.

SHRT M. RUTHNASWAMY: Mr.
Vice-Chairman, having been the head
of two large colleges and the head of
one university in times when students
were called upon to take an active
part in politics, I may have something
useful to say on this occasion. My
feeling, my conviction, then was that
this invitation which was extended to
students to come out of the colleges
and schools and take part in the Civil
Disobedience Movement wag one that
would re-oil on the leaders of those
movements themselves and I am seeing
that prophecy fulfilled, It is indeed a
very diverting experience to see the
poacher turned game-keerer and the

sinner preaching  against sin. But
very often the experience of Cong-
ress leaders, who have preached
to present-day student gatherings
that they should not take an
active part in polities, is that they

have met with the assertion that it is
you, gentlemen, that asked us to take
an active part in polities.
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But still it is no use blaming or com-
plaining or crying over spilt milk. The
problem is there and it hag to be dealt
with. There are certain elementary
fundamental facts that must be borne
inn mind in coming to a derision on this
matter. Students, as the Latin phrase
goes, are in statu pupillari; that is to
say, they are in the condition of pupils,
and pupils according to the old Roman
Law definition are wards. They are in
the condition of wards; they are not
tull-grown citizens when they are in
college, when they are in statu pupil-
lari and therefore, while they should
be taught all that has to be taught
about politics, about political subjects,
they are not in a position to take an
active part in political movements be-
cause they are not yet citizens, I am
speaking of those students who are
under the age of 21, and the majority
of students in our colleges and univer-
sities are under the age of 21. That
they should learn all they can about
politics and political subjects is a pro-
position with which no one will dis-
agree. They ought to be encouraged
to read on political subjects; they
ought to be encouraged to discuss
political subjects in their debating
societies, in their colleges and in their
university unions. But what I pro-
test against is their being invited to
take part in active politics, in political
movements, in movements which seek
to achieve certain political ends be-
cause, in the first place, they have not
got the maturity of mind, they have
not got especially the experience of
life, the experience of facts which will
enable them to take a useful part in
these movements. As a result, they
will be only passive participants in
these movements, being made wuse of
by older politicians for their own poli-
tical purposes. And after all, Sir, what
is the political action to which stu-
dents are invited? They are invited to
take part in processions, in demons-
trations, in strikes, sometimes also in
electioneering. And what does our
electioneering come to? Candidates
are chosen on account of their com-
munal or caste affiliations. Candi-
dates are chosen on account of the
money that they can spend on the
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elections. Is it to this kind of politi-
cal movements that our students are
to be invited? 1t will demoralise
them; it will teach them all the dirty
things that are done in political move-
ments by adults now-a-days. On the
-other hand, if they spend their time
studying politics, studving economi~s
and taking part in all those activities
that are open to students in the colleges
and in the universities, they would be
preparing them:selves, they would be
strengthening their intellectual, not
to speak of their physical and politi-
cal, muscles and nerves so that when
the day comes they will be able to
play a useful part in politics. And this
is one defect in the organisation of
our college and university life that I
should like to point to at this moment.
Students have very few opportunities
for exercising their animal and intel-
lectual spirits. It is one dull lecture
after another, very often cut by the
students with proxy attendance being
given in order to earn the attendance
that is necessary for pro-uring the
.certificate that will allow them to sit
for the university examinations.

Look at their hostel life. Fifteen
years after the War was over, we still
find, in the majority of hostels, three
or four students living in a room which
. was intended for only one. How can
any decent social life be possible under
such circumstances, three or four stu-
dents packed into a room which was
meant for one student? And there
are no institutions, no activities in
which they can take a wuseful part.
Thev are not given representative ins-
titutiong in which they can make
known their grievances and in which
they can be allowed to organise part
ot the discipline of the hostel or of

the cnllege or of the classroom. Stu-
" dent life is made as dull as possible,
as unattractive as possible. And then
people are surprised that students
“ake to political demonstrations, poli-
#ical processions. It is because they
-want some outlet for their animal
spirits, and in the absence of such
outlets in the university they go out-
side. Lo~k at how the political acti-
vity of students is organised elsewhere,

372 RS.—3.
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At the Universities of Oxford and
Cambridge, first of all the unions, un-
like the unions in this country, are
restricted only to those who want te
join the union who want to enjoy the
advantages of the union, who are pre-
pared to pay a special subscription,
and the Cambridge or the Oxford
union, ag any other university union,
is a regular club where they have
their own library, their own reading
room, their own newspaper ro~m and
their own debating hall, where they
elect their own officers, the president,
the secretary and the librarian of the
union; students are given an outlet for
exercising their activities, whereas few
of these things obtain in our country,
and the result is they take to political
movements, which giveg them soms
kind of outlet for their spirits. Mn
Bhupesh Gupta resented this proposi-
tion because, he said, it is taking away
studenty from their legitimate ambi-
tion of taking part in the great poll
tical life of the country. Unfortunse
tely he referred to the Hitler youth
movement in Germany.

of active politics
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Surt BHUPESH GUPTA: No, 1 dui
pot refer to that. ) )

Sert M. RUTHNASWAMY: M
used the students

Sarr BHUPESH GUPTA: All 1 said
was that I was reminded of the idea of
Hitler, that for women there must be
kitchen, creche and children. I said
something like that,

Serr M, RUTHNASWAMY: Bul
Hitler organised also a youth move-
ment; Hitler did it and that gives you
an example of what politicians do
when they get hold of the youth. And
the German youthg were taught from
the very beginning to brutalise them-
selves, to brutalise social and poll~
tical life, to use all the brutal me-
thods which Hitler made popular tn
Germany, and there lies the danger
of allowing immature students to take
part in active politics. ) .

Surr BHUPESH GUPTA: Reaction
always tries to use the student.
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SHRT M. RUTHNASWAMY: Yes, yes,
¥ does the Communist. (Interrup-
. #ion) And there is naturally the attrac-
. fion between youth and ccmmunism,
.. Because youth is attracted by the 1dea-
. Bsm of communism, itg aim to attain
mocial justice, to attain social equality,
. (Interruption), to attain maximum
. prosperity in the quickest possible
. -fime, without knowing the means and
methods which communism uses in
grder to achieve these great idealistic
&ims. (Intenruption) It is only the
Mealism of communism that appeals
» ¥ youth and not the means and me-
. #hods which communism uses. I am re-
,minded of a saying which used to be
popular in English universities in my
fime that the man who 18 nce a socia-
¥st before 21 shows that he has no
Reart, and a man who is a socialist
#fter 21 shows that he has no head,
and that 1s why, Sir, commumnism is
so popular among students

Surt BHUPESH GUPTA: What hap-
pens to the man who becomeg Swa-
jantraite after forty? Probably he has
meither the head mor the heart.

Surr M. RUTHNASWAMY: And
that is why, Sir, communism is so
popular among students and commu-
wism wants to attract students to 1its
fold and is able to attract them so
apsily. .

[}

S0, the net result of all my obser-
vations ig that students should, while
at college or at the University, be en-
couraged to learn all that they can
about politics and related political
subjects, to store their mind with in-
formation and to discipline their mind
so that when they come out into active
political life they can choose between
Communism and Socialism, between
Communism and the Congress, bet-
ween Communism and the Swatantra
Perty, It is only by educating them-
selves, by strengthening their minds
and their character while at school
gnd college—because later in life they
will never have the opportunity for
sech major acquisitions—that they
can become good politicians later on.
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The second part of the proposition
with which I agree is that they should
be kept out of active participation in
politics, especially in view of the man-
ner in which political movements are
conducted these days, and in so doing
we shall be benefiting not only the
students but the political life of the
country.

Surr N, SRI RAMA REDDY (My-
sore)* Sir, I would like to make it
clear at the very outset that the Re-
solution moved by my hon. friend, Mr.
Vajpayee, is very ill-conceived. Not
only it is ill-conceived but it is also
outmoded. Therefore, 1t requires to be
thrown out. This is not the time when
we should consider a resolution whe-
ther the students should participate
in politics or not. Certainly, every
human being is a political animal. How
can you prevent anybody from partici-
pating in politics? If you want to
prevent anybody from participating in
polit'es, you are only preventing him
from living a full life that he is ex-
pected to live. Therefore, Sir, it is
extremely ill-informed.

Tt is probably supposed {o serve only
one purpose, the purpose of gaining
an advantage over the rest of the par-
ties, of course, an advantage to the
party to which Mr. Vajpayee belongs.

Surt A. B. VAJPAYEE: What ad-
vantage?

SHRI N. SRI RAMA REDDY: Pre-
venting the students from joining the
political parties will give his party a
great advantage in the political field
as no student joins the Jan Sangh
Party. Fortunately or unfortunately,
it is detestable to every one of the
students. Therefore, Sir, it is not in
tune with the time.

Not only that, the wording of the
Resolution is not precise. What does
the hon. Member mean by “active poli-
tics”? He has not defined it. Does it
mean, as the previous speaker was
saying, taking part in elections, be-
coming a member of a political party
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and, if necessity arises, fight for the
common cause of the country and
things like that? Of course, the word-
ing is very vague. He has not defined
it. Moreover, I could not understand
his Hindi speech and from what little
I could understand of his speé¢ch, he

has also not defined it. |

Suart BHUPESH GUPTA: The ave-
rage age in Jan Sangh is 50. Mr. Vaj-
payee is the youngest.

SHRI A. B. VAJPAYEE: You do not
know anything about Jan Sangh my
dear friend. |

SR N. SRI RAMA REDDY: And
also in extending invitations to lea-
ders of political parties, it is not every
political party that he wants to  be
included, he wants only major pohi-
tical parties to be included. I cannot
understand that approach of his. How
can such a thing be on a rational basis
because every political party, every-
body is interested in the politics of the
country? That would be unfair. Be-
cause he himself is not serious, there-
fere, he uses the words “major politi-
cal parties” of which, probably, Jan
Sangh is not one. Anyway, if 1 am
permitted to use the words of Waltair
I appropriate those words for myself
in thig connection—I loathe what Mr.
Vajpayee has said and I disagree with
all that he has said on this occasion
and yet I will fight to death for his
right to say. That is the democracy
of our concepticn.

SHrt A. B. VAJPAYEE: Very kind
of vyou.

Surr N. SRI RAMA REDDY: And
it is for thig very reason that I want
all students to take active interest in
politics, if necessary, participate to the
extent it is necessary. Consistent with
the prosecution of his studies, without
prejudice to his studies, he should be
allowed to take part in politics, After
all, the child is the father of man. In
his formative stage, in his educational
career he is studying books after
bocks, getting ideas after ideas into
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his head. If the study is the theora-
tical portion of the job, active partici-
pation in polities is the practical job.
His theoretical knowledge should be
applied in the gractical field. An
ounce of practice is better than a ton
of mere theory, Therefore, as he stu-
dies in a University, as he 1mbibes
his ideas from the people, from the
politicians including the Jan Sangh,
if necessary, these ideas must be put
into practice.

SHrt BHUPESH GUPTA: What
about my amendment?

SHr N. SRI RAMA REDDY: Your
amendment ig irrelevant.

Surr BHUPESH GUPTA: Why?

SHrr N. SRI RAMA REDDY: Hav-
ing conceded the right to students to
participate in politics in  whatever
form at whatever time, amendment to
exclude communal parties in that con-
text becomes irrelevant.

+

SHrRr BHUPESH GUPTA: Commu-

nal parties.

Surr N. SRI RAMA REDDY: Even
communal parties should be given
chance, Because Jan Sangh was given
their chance and people declared their
verdict against Jan Sangh in unam-
biguous terms.

An Hon, MEMBER: Unequivocal
terms.

SHrRI N. SRI RAMA REDDY: Yes,
in unequivocal terms-—that is exactly
the word that I wanted to use.

Apart from this, I would like to say
that there is a certain amount of sup-
pression of ideas in the method that
Mr. Vajpayee is proposing through
this Resolution. Suppression of Ideas
is not good. According to me, Sir, it
is more harmful than good. It creates
a gort of reaction. If you suppress the
ideas and opinion, it goes counter to
democracy. All silencing of discus-
sion and expression of opinion i af
assumption of infallibility to which
Mr. Vajpayee will not be a party,-I
am sure, on second thoughts.
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Simlarly, if these students are pre-

vented from taking part in active poli-

tics, the principles and professions of
g1l {ypes of politics will degenerate
into rituals. We have known to our
cost that several things have become
ritualg like that. In our religion, in
ogur practice, several things have be-
come rituals which have degenerated
the nation to a considerable extent.

Imstead of that if you allow them to

take part in politics, it will not be a

ritual, it will be a question of belief,

ft will be a question of faith which he
will try to put int> practice. A citizen
must be allowed to grow to his fullest
capacity under freedom, not under
restraint. Therefore, I say, Sir, full
chance must be given to every student
for developing fully his ideas. In that
context the Resolution has no place
and the practice at present followed is
extremely grod. It shall not be pre-
vented by resolutions of this kind.
I would like to know what would
have been the fate of this country if
in 1921 so many students had not gone
aut of their schools and colleges when
the call came from Mahatmaji, What
would have been the fate of this coun-
fry it students had not taken part in
the year 1942 when the “Quit India
Movement” came up.?

SHRI A. B. VAJPAYEE: But thig is
1962, my dear friend.

Surr N. SRI RAMA REDDY: That
& all right ang it is all the more ne-
ctessary now that students should play
their part. Now there is no more
gny necessity to carry on a movement
like the “Quit India Movement” or the
freedom struggle. But they have to
play their part in developing the coun-
fry on sound democratic lines and in
developing our resources and the eco-
nomic strength of the country. That
i3 the situation in which we are situat-~
ed and we must give the students the
fullest scope to play their part not
only in the political fleld but also in
the economic field and in every other
fleld, They should equip themselves
well and acquire all the necessary

{ RAJYA SABHA ]

of active politics 1576

knowledge and use their discretion as
to which party is good and which party
is not good. I would also say that the
very doctrines which the various poli-
tical parties profess will be in great
danger of being enfeebled if they are
not allowed to have their full effect
on the character and conduct of the
future citizens, Therefore, even in the
interest of the Jan Sangh students
must be given full scope to know all
that they profess and practise.

Lastly I would like to ask one quess
tion. Is it in accordance with our
Constitution to prevent anybody from
taking part in politics? What right
have you to do that? You have no
right to divide them like this, as those
who have developed full citizenship,
those who have completed 21 years of
age, and others. The hon. the Mover
of the Resolution in his speech special~
1y referred to those who had attained
the age of 21. But to be a citizen of
India you need not be 21 years old,

Surt BHUPESH GUPTA: To be a
voter you have to be 21

Surr N. SRI RAMA REDDY: Quite
right. I wanted to point out that dis~
tinction with regard to the speech
made by the previous speaker, Shri
Ruthnaswamy, because he wag stating
that only those who were 21 years old
and not others should be allowed to
take part in politics. But everybody is
a citizen of India,

Ax HoN. MEMBER: One is born a
citizen of India.

SHRt BHUPESH GUPTA: E'°n a
son born to a Swatantra-Party tather
will be a citizen of India.

Surt M. H. SAMUEL (Andhra Pra-
desh): You are also a citizen of India.

Surr N. SRI RAMA REDDY: I would
like to point out that our party, the
party to which I have the honour to
belong, does not allow anybody below
the age of eighteen to become a mem-
ber of the partv. He must be a major.
Before that ag we know, he is not
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entitled t> hold even property. $o very
wisely the great Congress Party has
been observing this rule that anyone
who wants to be a member of the
party should have attained the age of
eighteen, to qualify himself for mem-
bership, Therefore, it is not irresponsi-
ble people who become members of
the party. I am puiting £>rward this
ideg that students also can become
members of political parties and there
should be no bar to that. They should
become members of political parties
and they must know the thoughts and
feelings, faiths and beliefs in thig coun-
try. They are the citizens who will
have to bear the brunt of the entire
future cf this country and if you pre-
vent them in this way, great danger
might come to this country.

In the Fundamental Rights men-
tioned in our Constitution we have
given every citizen certain rights, like
the right of expression and the right
of association and so on. How can we
prevent them now in this way? How
can y-u take away by means of a re-
solution what has been given to them
by the Constitution? I would say this
is impossible and it is unconstitu-
tional. The Resolution itself is un-
constitutional and we need not con-
gider a resolution of this type. There-
fore it is that I said it ‘s ill-conceived,

,ill-informed and completely out of
tune with the times. That is why I
say this Resolution should not be con-
sidered at all and you will pardon me
if I say the valuable time of the House
was wasted on this Resolution.

Surt A. B, VAJPAYEE: Now you
have also added to it.

Surr N. SRI RAMA REDDY: Any-

wav, I had to point that out and that
I have done.

ot ferrerpAT? AeTeTeE Sl
(WeT w3W) @ WAHE IemeTEReT
agrea, At g A ¥ W 3 Aol
¥ WET N GT T GEC AT AT
s o7 grE & wifa g1 17 F o7y
ga¥ wa ¥ faanfadl & ey aud g #7
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AR 4 FT T EET § AT Tgn
TIM AT AT AT FTT ARSI 723
¥ 3%]A T v G fGar 9%
& widi % ot g1 wil 9) ST
HEEA & WG 3| I LT A
qfr S9F T K WIAAT @ T Gl g
qg I AT § §i@ gun

AT g IEE YA g2 fagd
sty e Orar & 7 S erfas awegw
FTIAT F I A7 HIMT A7 [z T0r
T {2 A% 4 fai Far § | v
qqA w48 § 5 o e wem
foray WA 8, 387 wiT @ S & M oame
T A A oyqE qudfas miieat g,
q o8 UFAT g AR T 2 H 9 oy
q % AT AR W ar fAdiwr @
& fag ooft fervedT w9 # € sar o
s fifa # 7 qdier w18, 59 oF 99
feawr @@ Ag ¥ ofwew 7 & 9,
T TF q WA AHAT T T G 9
ga o Ia%1 uafifq & wder 9 97
feg w97 safRrm =@M & 4,
9T I & T F G A T AT &
o ¥ 9g g 9 faariad ®
sgedt AR § gdfie & & ¥
g AR 39 @17 7 faar 78 Fw fF vw
frarfast & wiesy & #v gFT, S
Gartaat wr seig forard &1 a9 e,
Y WSy § fRaEr gaFR 8y e
£ AT ITH TM F T w0 9
T gY aFAT § 1 g7 a9 AT HT T
oo favr gw SF A § i O AT
g gdY mAEfa a1 W § O
HAeT § & FT TROASE g OEFAT §
72 39 faw § 98 wOa wEE
2 {x gt faafa il & wax @S
WEAE FT I AT o &Y a8 @R
Al T Tegaw & AR 9T WR SIID
9FF g1} UZ g1 &1 sniET aw ¥ am
Ia% ffF 3 75 A7 T modT ot
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[+t famargar waremast Tfear]

& 9 = yaw R, Fghee @
w3 I 9T oy 7 # i 5 yae
w{ sfer T 9 #¢ & 99 3 afeas F
wge fae 3 @q g I Tfed,
g qIAfaF T A e
g Y Tfed, sw fag sy ol
# wified B avw 74 |

4] 2gy w77 a1 faarfymr &Y afe
wga ATy M o g o dnfed
gAY, JEE F 7 ] ol @ O IHF
qmA fsaey o afeaat ot & gF T
A IAR! FFAT & 93AT & | wq ;|
LY R FT ARRIAA 9T 9T 9 g9 fFq
* alraqr A1 wE of B 39 awy @ @A
a3 4 | qF aTh 91 ] FY AT
| HAF TR AU AFE 91, TR
famifgat & wfasy  # Fav g, Far
QY 7 ¥7 w9 § wgEge v I A
AT &1 91 T 5 399 39t ¥ Irgar
#Y F& # IFTT T AT ) WY I qWY
@ foq M W F fod oEwaw
qr | fog wa Taa@ wifg & e,
aqd safFma TsAfas @ F faa,
797 g & 9 & 57 foa3d o awn
g & ag e & 5 gw Gper 7 faely
AT QAT 91 FT F A% faaF qg
Fqr 2 & 984 & 9g O9T gHIK 9y
faqdy @ M7 ¥ w7 7 F Fraedt
g #1 gfrzar 9gq 8 Ffea ag gurt
faa &+ ot 3fat ady g 7T 1 gAR
AT ® FTT 1 IQ FC AT BT T 77
g fr g < 5w ol &1 99w w9
BT & a0 & fa7 o feg gar g &
fdal & =g T feafear
qgqr & | UF AXE AT & FT @nd
7 =qRTTT @ AT gEd AR AR
¥ fgg f @a, feaduaat & wiesy
T I0q, T O IE F 3G FT AN
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qIEAT, BATA %G SA®R! AUAT aTh
a1 #Y §iF gu o, &R ag wEd e
g wfaeg ) A fawrs @ o

Surt M. M. S. SIDDHU: What

about Hindi Parishads in the Univer-
sities?

ot fawagwir aateTEr €@R-
fymr sawr T wifecggma T
T R T 9T aF g AL qT AT
FG FE TG AT | T 7 (R
ofeey &1 FWofr wwafos F b
qaifgs 2@ & SEwT fadw v
g 7 sow1 awda e ¥ fed adl
gergw g AfFR off aw AN
asifas waT mw faafadn & 7q
¥ qar #r ury IR TAEr WO
g ¥ wdrew ¥y e s §,
v faeg g1 st f& gy fadt
¥ wg wr= fFur fx feafagt @
FIT qEHfT F WM W ¥ T@ awg
JTIT WA A A fawm °, IH
HeAqT | avell 9T qfee seqrd |
T ofr o8 4 w@r g1 @@ ww
foar 2 f5 sam “nfresg fifafess”
Ao W@ ST | EAAAGAT
fame T w9 , AR FET A UG-
Hfa wroeaga FR TR fa3wm o ae-
fift &1 wemmA sy, FE AT,
forg 7 foeft “ar” wdw 7T ufwes
faferm § 933, 3 el gw fagiw
F W TG A W, W ¥ WA aq
€W ¥ % fF 3§ fgaeft fraa §
@ AR ww T fawi ofgs
g @ #w famdt Sraasrge
g, A7 Mg 5y o F w9 9F
iz Ry aw wr wwfe A
g awdr |

fagiv g8 A 1 W@
fpar 2, A 30 AT FEM fE
@ FT WG IH¢ FE T WS F

23
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I JEET WART ® AT &
o TR ¥ g7 O Al @ ®
AY YFET FA A ATTITAT 5T WAL
o ] #ed foaw FEEs | ag
T #@ AR gEe faa g@ A
W I F AT I FE A AEAW-
FAr 4G Y | FAR FETAF A
§ qg g A war fr faenfad
nufifer favgs  fam 5@ @
TrHT oA | 3 Fgr ¢ fe faandag)
&1 FH faa W @ g a9k
zq9 qv fedr ag &1 g 4@
WY FEAT wwied )
|

ar f& wm st oq@m qw
T o wmo § adarar f§ SaEw
saq faarfl amr G Sd &
# ITH! 3§ T FT WEAT T CHIW
welfiga F@ g1 7 ST9  fraew
FeqT fF 9% g AT ® FASIA
#F froY af @wadT =fgg AR
am & wfg or@ A qF S Arfed |
gl S AW N AEAT § IqH
AL AEAT quAT Ay =iied
mmagl Wtz ¥ fr gk faandt
qafa 937 FF A qgar wqfasy
famz @ = a g a9 33 & fog
gIT G FX A9A fAgeA w
argarg 5 sary g@ vy A
AT F ITAT AT FA TALAFT TG
arza & fr faandt ooty § w9
s faaef Tedifs & m° 7
FE AT AT A FA | IFEY g T
g & afrrr St @t 2 faw
gFe reAdia, mrh oA fuw oA
&1 FIEY I & %G & ¥ aw@ 9§
zar frnfeent &1+ g1 g1 A,
w3 qedfa o feear 37 faan
gy Ffae wd A Ag TR g
f& faamefi wwife 9 feear & o
g ¥ A% AT WAL A0 GAF I
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e

T 2 WX AR g 3w w90
o HawEr F) 9 F OUR W
oy # Ay @) qEd, aRdw W
/T W Y IFE A9, gk 3T F AW
ST §F o, | 4 fR faaw
fagi &1 & =8 et oft aife
TwHifs #ram N A FE@ 4
ta fegm & 437 wdar w0 fe
A ITHT TH qE T A 8, I N
| & AW AT F | gA
W A FAAR FY orRaFA A 8
afes awat &1 wawmwar €1
AT § wder FEM 5 ooft wew
feerd gt ¥ S oweETe
T8, I9H @9 an @FH &
d #R IEEr wEEr & waew s
FTI

st Meww el SqEaTeTE
wgg, § A qraadr fr Fawara v
e e o1 g1 w (e ¥
FFT WG IF qrA1 A WLy w<r€
T I IGF FE gud  waedr
I &7 | F=AAQT AT FA F A%
T F TR AT qE I AT @
g &= ¥ @ e ¥ ouww
¥ 5@ @ qrAaaae wgfy gm
TAT FOATT  HT AT T AT AT
wfgd arad ¢ dfeT 99 ow Aw R
U 9T w7y Hfaw a1 faf
0T am Ffaq qwar £ gwEwmwa
gL @ gt mr A gmmn ¥ g
afsg  wwr foar | W™ gm o o#k
I oA ol ¥ ey
aEre F9Am femr ek @wT A
G 8§ (8¥3 ¥wRd @ &1
AT q1, g AT GrT A7 grast
F & O 97 WX Ig A AW
¥ e Wi & A E wwgl @
™ ¥ 98 W gAR A & faad
WA AW 45 g 9 ¥ qq &
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[ Ay frawz ar]

W G 99 e a8 T oA
qrArs; H AW §ELT T & WWE
SO Ky oAr qwavdr Siow A
quATy Tar 3 99H I ag Fer R
fgafaal = oWy #oawr ag wAar
aifgd |+ AT d SN qEAT AT § fF
@ afwr wwdfa sTeEnm waAd g
Y9 AR W H TEAfa & 14 F;
@ o 27 2w H fyadr ft usdr-
©ifes wfeal § S9&T IOAT WYAT
fagrr & = 79w fagm % a8
fem gor & fr o SaaIq weR
U §T0 & | oIgT aF qif AaTaE
5T GET &, ORI F 9T 8,
fitgw &1 gara &, a9g @ FT
gara g, sna @ fag oo faef g
34 T30 ¥TT 9% | 3@ TQ ©
W aEt ® faadral &1 odw @
Wfaw s Frdy W ogg g
i aidl g, aew 9t g, 9ER
foam ® g aw@ #1 9w fam-
fait & fag @ gS8 1 g3 &
ST qE & gAET FEE R T
& FFifaer arEf § =Y 9E@T A@ ¥
a1 guifse o Ak § 1 ek
aife ¥ &1 WX gardr aEs 9 &
dr fif qatic Bow & @ § v
87 ¢F @ ¥ 78 @ § 5 fepam
#§ S syAEAT g A HEUAANE
AT 1 SATEAT G 3 | HTww SEF 979
£ a WIgmEar §3 N IE FEa 4
fF swoaT R S ¥ NgF a9r
e §, 3 gATL W@ & ATET AT § o
qTC FAIT WAL FITH 6T TATTIS
¥ T A T a7 fawT ws
feaer a7 a5y & F aviy grasd )
yfx ga¥ Saer feara wlfdr waAfq
¥ AT X fRor A § weEwR &
WRTT R BT AT 1 W A
i awa gy fwm @y aw-

¢

fus geaml Sw § 8T ST A
g7 Uanfaw wifear @Al § v
TAFTqF 787 @i | Ao THo TFo
THo & FTH QST A FM4T &' &7
qaal g7 @I | WX #g qry
Tadfar oifemt gt & s @
FORE I A ARl AT
qrve faamqra oy &) W Ew
39 WEATE FT EER G AT g al gH
AT AT & g ¥ W9
dfga & g ¥

Surt BHUPESH GUPTA: Mr. Vice—
Chairman, for hig information I might
tell him that the Communists are to-

day in the Outer Space. They are not
underground,

ot fiewE At § g q
FEWIE | ag Tl WEq TIART
qEt ofY MY P WAL AT T
gL 3fm W s A 1@ R
f& fori qarvardy sgaeqr &1 TG
FFI F@WT AEdy §, UsHifas
mifeat ST @redr € 99 gElSETE
AT FISF 3T § 999 @ fag,
gameE w w fog W gwR WAy
¥ar §, s oG qur gem § afk
IR QEITETR Fr WEAT Ag A
ST Y aTRITE a9 awd ¥ 1
T # @ AT B e g
ILH WA ST | §F IRiA ATEC
Fr @k H3@ A § st wnr
frrds @ = gty ¥Ow ar
ward & T § @ W gar
[ F AASET FY GOS8 A Gl g,
IgH WY TE AW AY AT T 2
afag o Taefas ofest, s @
s wnfiftw € 3 af geaa
g AT @A, s st
I w0 g, ard AN S gHT
T dar € gwT foww e
gUag T g g Wit gy @
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FFgfr e gy o g -
#fq ¥ A F T q ST 9@ @
AR IZCTRRER S C B & ) i
FAT Y el & % AR @ w4T
W g FTalE YIT TT F AT
& a0 #i q1o Yo a1y fFaT
gAY X7 STY 9T 9grE |@aT A
g1 AT & AUAT T o e
& T AT L W FFA HTAIAT qG
e st aym Sfaae & ag 8
Hq FTFT 4 TET F1 J G
g 1 ag = fEar § @ fuw
W wrTg g gl 9EAn g

st &Y T _ # fAnio &1 &1
& FAT T | A A BT U ROy
GETT F7 SAAT 7 & fq9 9272 &
FT & & AR 37w {7 g 2= |
FAATG FATE ST G E | g Fw H
oY ceferT #7 &19 A« T § AR g
qar FrAmy F (5w g WE AT
wifzd ag @RIV F AT | 93
FTET H FIT g T NAT § AR A
gl &1 gamT IEd fE g g oH
Tegl ia #, 5= avg ¥ qo S999-
WCaram W e AR fAw a@ q
ueg oe wfry wir st wifed ) 2w
a7 A AR BrA a4T FATAL 3T A
xTq g1 ot & 6 F 2w ¥ faremal AR
wgdl B qaard fa o 3§ oo A
i 3w @ § IR TR awanga T
g foal 3§ GWTRATE A7 TAT
gy 1 zafad gaR 3 § wuiedr 1
T A Y, I et ¥ fog et
W T, WX SEH gAI g qd
GrATG wfs R g W g
SeqT ¥ qATAATE #T EAAT AGT FX
o & | T TR T g A gr
fiF M FAR G q90 gl & I §
wHTETEY amear  eyTiod a*»‘r?rﬁ
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e § amr wgY faar | 9 -
Afaw Aqar 78 et A TeER
AT GEARTTAE ~ fad T ST,
A & farem & g o avg § wfeaw
g qEAfcs WA ¥ 8799 4
HR Sgm  fawee fomr & drefag
&1 F7 o, format FdfeT Wl &1
frrra gar 1 gfeg afs g7 amew-
fas @ &, F s 5 pEerdy g4-
qfaat & 398 2R & waw w1
Fgd & AT ¥ {7 Wl 7w R
faq &% & v feadaat 7 st
TEAT & AT a4 e § frogw gl
W AT § ST ards gt ofud wriedA
F 1 S gifafeger ardler & &ar §, ot
frad o v A g g D e faae
gl 5 @1 Ty @wq | serfaee qdl
FT AN €ZITT BT &, FOQ 47 U
FAE & A FATERTAATT FY TRISTATE
qaw 9T §, UHT @1 w9 Aewfas
nifeat 7 gt § wean § @ oo,
Fad U fewmfygrm § o v
g1

Sart BHUPESH GUPTA: The Stu-
dents Federation ig not an organisa-

tion of the Communist Party, I can
assure you.

ot ewg et @ ATAG aTRe
AT AERd, 98 T GEv el g |
wzizg G fan awgiwer 1 |
& we ufz FTrve R T wRv §
AT A & qF Tt A & e qe
wgi g | g 99 Wi ag 9 ¢ fr e
HIAA FH(EE F GEqT § | F IHSY
feefr % wrar =t =veet ) &t 7y
wem g F ST I e § 8 Y-
foee midt ¥ gafia g 9 Sy & SEaY
dgea fwwt &, ST a8 @9 AW we
aw@ § wradg §
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[ ez arst]

# gg ¥E W a7 & o s
aa fasafaeredi & faenfagy o gf+-
79 § 1 5@ o 9 gfaadt & awdfan
AT FRISEATY T & FRr TG @I
I oF dpew g AT WX IgH?
gfvors ag gem % sesfas ofads
A% | 14T | gafe Treq T
9y & wre § F araddy ot ¥ ot
a&m 5 T aadfas ofeq s g
FrATA ¥ ww WA FT NqA T FL |
# oy ot At il g aEg
STE ) SR I3 @ 3w Whaw
@ wifgd f& w3 v affeafa
TR 9w R # age @ faraerdy
saferar == w2 1| wwifoa &1 aetea
I TET | ANTHT F AR T geR o
WRET 99 @ g | Zfa9 g e
¥ o wiafafa, agr 93X 33 g@ 9 A
W HRT § AT S I FT AREAT A
WY F A Fagy § &9 fFan-
Faat =1 g * gq wwR afg 399y
TR AgE T A 1 F wAd R
9T FF TG | IT% Tord TEF g AT
¥ wror & 3w & fawma g A
oy wifs & 97 S ANER
FT HRFT AT ITH AT g § W
TG FT e A &
£ WX ITH! AAIGETE wEr 9% F
FAFTAT FEY 14T § FU AT oy F favar-
FTE BT FLT WA | ZAA GHIAATE
# T F R, AFT WIT AT gAR
gfifrax, wfeewer arfeee onfy
feadaay % § fagaw arr g, § o=y
AE § 9 | T g fr e g
aigfas’ A7 AT Ty STeEE
W R, FAR owrt aw )@ g,
IH qF THT A4 FT AFS | gqaAfAg T
7g g W& & BF q1 ga mifege
#® AW Fave g, A1 0 qefafieeT
dar @ o wfader da g, 3¢9
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g frof wr w=dy g § owAd M A
a7 gAY € q=y a3 & 99w TR
£ w3 awAfas I a1 AL GEATg
I g ww wETE R e
fagre & og faaedt gregaifas =
W@ 9q, Il THo qFo Txo TY HIT A
T ¥ W7 39 Ffae argEs fr 9.1
afw S ez mrw g & Aft d
aarerardy  qifedt &, 99 99w 7 S
FA9! % < ¥ qAA™T AT v /A
aF Iy § oy gy faandt g9 swE
& gTE 9T | W T FY qIT §Y
g A ifafend svaw 07 | gafem
f ardt oft ¥ sfier e f afs
fegeaTa ¥ w@eq SIS FArr TR
g afz 3 N A & guTIET &
FQIGAT FTO 98T £, afe ] o=y a7
& wifeaT qare o Ay § afe 3
A M fammardy safaar 99 @
% 379 gry grAEN ®T WA FET
9Ty § M IAN  aAfea F JrEew
deT AT AR ¥, @Y T HUA FEATT F
I A F | G FATY AT FY 7T
F9 T Y, I9F qAFEA T WT FH
g gL & ;T wfgs sarT ]
FY ATILIFAT § | AIT AR 3T F A
famraerdr wafaar  @tq &% @y ¢,
IS g1 A F1 g a3 ¥ g a8
gT &, &7 99 a1t 1 9O ® @y gQ
AT gard 3w F S oo 9w @ @
ITHIAF TG A AW T|@H 7 A,
ag aga S&0 ¢ B aw g grre
g9 I3 3w aYg ¥ YNWE | 9%
afafraa oA qgRT 3 59 A &
Frara 74, fag weqra § ag 7@ faar
g & fiF fagrdf gc v 2o ¥ AY g &
g wefa A owm ¥ @ a £
A TEITE Y IZATT AE AL R
0% 919 919 foradr 3w F w=F gz
Eagsaodr oy gt g wa
gfey oWt Twm & aX ¥
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W @ afaaie & woaRr §
MEmEE @ N I G
JurfF 2w F £F A W1 A9 gTw ¥

gaAfa § w1 S ¥ gy § ) gefEg

@ Tt wda dfag ok 2
¥ feamard wgfaat o o
TeR wh & wAe  faanfami
#1 Tt F fow § qrdr ot § wf
=N fF3 govvEaE w® aww W&
# 170 S fF e w1
gy gy faa g ) feg o
F 3faa gwen @y fr @ &
Ty o 7T ey o R
g 2 v fomr gomit X e
WITH  AWARERT T 99 AEATE-
M AT §F A @ fEeam
Wt g afmal & o W §
gy wfaare  #R anwerfywar
F T AT grar & wifs  wErs
@ g § R ¥ agd
ARG g AT g !

e Fam § o iy
fo sfle s=m f5 7 @ W@
FAaw AF MF @Ay J[WH
W T g AR W FIFI AT
FHER AT FHAWH AR &
R Iy frenfaat #) greem @A
T ¢ | wie dwmwEm #
e faly Fwam g )

4 P ]
|
|

st AT oW aEE-AgEw
wRE, A wWywmE F, o fr
SECEE A T (e C I 4
e faqw Far g owifs o ywmm
a0 & gfafwr & i & 919 @
g AT T R @ ¥ fer
£ SEE ORr7ET mar oo
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ue, fer  fo g W g
IR foad =g F9ard §,
FE FHA - Aifd &
IAFT FET I3 AT g @7 I afEr
ATt %1 3 F oY Iy firreft &9 & AW
{ BT Erft——vad fed @Y uehfa &
¥ foer AR oy amd@rwE @
o I AT § gA @ A
2 1o gfqem F wee S -
7wl T R ow &
fedt o a0 ¥ G fa aar

'Elmmm' H

ELC
TRl =l & e
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g % @ g—afwa  dfefaew
T @r,  qofefet oo TR R
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SHANTA VASISHT
Mr. Vice-Chairman, I have

KUMARI
{Delhi):

t
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heard the speech of the Mover of the
Resolution and I am very much sur-
prised, somewhat amused also, that
thig particular Resolution should have
come from him of all people, because
the Party that he represents has done
everything to use children and
students for Party work and such other
things coming within the scope and
even outside the scope. After having
done what the Party has done, it is
very strange that he should have come
forward with rather a high sounding
speech, as if he were a professor in a
classroom, a professor of ethies or
something like that, whereas if I
could give a little idea of what has
been done to the student community
by his Party, it would be a very un-
fortunate and sad reading indeed. He
has talked about hig student life, but
he has not mentioned as to what his
Party has done to the students, how
much harm has been done to them,
and what damage has been done in
their work and in their functioning.
It he wants a meeting of all Parties,
I can understand the non-communal
Parties having a meeting and coming
to some agreement about something,
ag is the amendment of Shri Bhupesh
Gupta. But how on earth we are go-
ing to come to some sort of an ad-
justment with this communal approach
and all that is done in the name of
Bharatia Sanskriti, is beyond my un-
derstanding. He has talked about what
should be there and what should not
be there, and so on and so forth. But
to have a meeting of this kind the
very first thing necessary is that they
should disband all the Shakhag that
are working all over India in various
cities and towns, all the Shakhas in
which very very small children are
taken. Of course the Jan Sangh is
highly efficient. They begin when the
child is very small, they take him
when he is very small. Today Mr.
Vajpayee says that they are im-
mature, they are young, their minds
are not developed their intellects are
not grown, and therefore we should
not touch them at all. Why did he
not do it? Why did his Party not do-
it? If he believes in these things,.
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then the Party shoulg never have
allowed such things to happen if you
really think that these things are
wrong.

SHrr A, B. VAJIPAYEE: The hon,
lady Member does not know what she
is tatking about. Jan Sangh hag noth-
ing to do with Shakhas.

Kumarr SHANTA VASISHT: It
has something to do with Shakhas
because the R.S.S. people are all
working under their very close co-
operation. They are the teachers in
various schools, The R.S.S. people are
encouraged to take charge as teachers of
schools so that they can influence the
mind of the young people and there-
by build up a cadre of Jan Sangh-
minded people. So they are delibe-
rately encouraged to become teachers,
and they tell their students that they
should come to the Shakhas. In the
Jan Sangh itself, the R.S.S. participate
in al] their processions and activities
including election activities. How then
can I understand that the R.S.S. is
separate from the Jan Sangh? In
the name of culture and sanskriti
they do everything which is against
religion, which is against decency,
which is against goodness, and they do
all things which should not be allow-
ed. Even if you wanted to be a good
Hindu, even if you wanted to be a
very good Indian citizen, things which
have been done by the Jan Sangh
and the R.S.S. in the name of Hindu
religion have all gone contrary to
Bharatiya Sanskriti and Hindu reli-
gion itself. A good Hindu would not
have done those things. You have not
helped the cause of Hinduism or
Bharatiya Sanskriti as you would like
to express this term. This is one of
your expressions which has come to
denote more the anti-Sanskriti work
than any Sanskriti work whatsoever,
about which I feel very sorry be-
cause you have done tremendous dam-
age. For example, little children all
through this election have been taught
highly objectionable, obscene and
dirty slogans. What service did you
do in the name of Bharatiya Sans-
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kriti when your Party was corrupting
the mindg of young children? Did you
ever think that these children are
supposed to grow up?

Surt A. B. VAJPAYEE: May I
know what the Congress Party did?

Kumart SHANTA VASISHT: It
did not do that I can assure you that.

SHrr A. B. VAJPAYEE: They have
done everything. Unless there is an
agreement, you cannot gingle out any
Party. Those who sit in glass-houses
should not throw stones at others.
(Interruption.)

Xoataer SHANTA VASISHT. If
Mr. Vajpayee is worried about it, he
should look at the record of the Delhi
Jan Sangh and then say anything he
likes to say here. But I can tell him
more about the Jan Sangh record in
Delhi than he can possibly.

SHrR: A, B. VAJPAYEE:
what is the record.

Kumart SHANTA VASISHT: He
does not know what his Party is do-
ing. 1 do not know how he manages
hig Party affairs.

I know

Surr A. B. VAJPAYEE: She knows
what my Party is doing and I do
not know,

Kumart SHANTA VASISHT: I
know how your Party is functioning
every day and every minute. They -
are taught to be very brutal. They are
taught not to be kind, never to have
any kindness in their hearts because
they might melt when they see some-
body’'s appeals or somebody’s persua-
sions. So they are taught to be very
hard-hearted, to be able to cut people,
to be able even to form a riotous mob
or something, to be able to do what-
ever the Party dictates, and so on.
The R.S.S. workers are encouraged
to become teachers and to influence
the students in the regular schools and
colleges, and those very students are
encouraged to participate in the
Shakhas, which my friend cannot
deny. This remindg me of the story
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[Kumari Shanta Vasisht.]

which we all heard as school children
that the cat after having eaten a
‘hundred rats went for a pilgrimage.
That is how this Resolution has come,
(Interruption.) I could appreciate it
it your spirit was in conformity with
your actiong and your deeds of omis~
sion and commission which you cannot
~deny.

st farFgmT Aeereh
|Aclear ;- A T@T G g AW
gafed 3 am frad aff 20

- g0 A ks o e feear
7q &, wvver feer w0 9T 9 ACAA
FIAT INT F MIAT 77

ot faaergmit  aRTATSSY S
Ty ;. w3 at few 733 FTFT ALE
| ¥ w4l

e wigy afiws o 4 § AmAT
qI 73§ 7 AaE 9 agrr S fag
SRl . o

w faAegaT  AWTATT A
Ty . mow fammT & qwEw wR g )

AL ey afiss | qwE T 7
4T wegr I Yhag, wad wEmlvat

W g A & FrEAm gEF
Your members have taught the child-
ren obscene and dirty slogans. They
have taken excessively to goondaism
which became a marked feature in the
last election. This very thing was
perpetrated by this particular Party
not only now but in the last seven or

. eight years. The Delhi people brought
it to the notice ot the Prime Minister
that a lot of bad behaviour and atti-
.tude in goondaism was being perpe-
trated by this particular Party and
that it was a very bad symptom. It
wag not easy to counteract this goon-
«daism that they were spreading,
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SHrt A. B. VAJPAYEE: I strongly
object to what ig being sald against
my Party. She used the word goon-
daism. (Interruption.) No, no, I can~
not allow this expression to go un-
challenged. (Interruption.) The hon.
lady Member cannot describe that the
creed of my Party is goondaism. I
will not allow such a thing. This is
the forum, we are here in Parliament.
May I remind her that she is not
speaking in the Gandhi Grounds? (In-
terruption.)

Surt ARJUN ARORA (Uttar Pra-
desh): You cannot stop her,

Tae VICE-CHAIRMAN (Surr M. P.
BHARGAVA): One at g time please.

SHrr A. B. VAJPAYEE: If any
Party has indulged in goondaism, it is
the Congress Party.

XS

KuMmart SHANTA VASISHT: 1t is
not so, absolutely not,
Surt A. B. VAJPAYEE: Are we

to take this discussion to this level,
reduce this discussion ¢o this level? I
will not take these baseless charges,
mischievous charges lying down.

Smrt SHEEL, BHADRA YAJEE:
She is relating all the facts about the
misdeeds of the Jan Sangh.

Kumanr SHANTA VASISHT: 1t is
not, and you know it iz not.
SHrt A, B. VAJPAYEE: 1 cannot

take these charges lying down. The
lady Member has no r'ght to describe
the activities of my Party as goon-
daism.

Sz M. GOVINDA REDDY
(Mysore): Sir, on a point of order.
The hon. Member has a right of reply.
So he can give those points then. He
cannot interrupt the hon. Member's
speech.

Surt A. B, VAJPAYEE: No ques-
tion of right of reply. My Party is
represented in this House. We are
represented in Parliament. I ecan
very well understand.
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Sert  SONUSING  DHANSING
PATIL (Maharashtra): Sir, on a

point of order, He can say that the
expression is unparliamentary. But
he cannot take the procedure in his
own hands.

v, ‘

Sarr A. B. VAJPAYEE: Is it pro-
per to describe the attivities of a poli-
tical party as goondaism? Is jt a per-
fect expression?

Surr M. M. S. SIDDHU: The ques-
tion is whether the word ‘goondaism’
is parliamentary or unparliamentary.
If it is unparliamentary, you cannot
use it, But you can call a party bad.
If the word ‘bad’ is not bad, ‘goonda-
ism’ cannot be bad. |

SHrr A. B, VAJPAYEE: No, Sir; it
is a serious matter. Let me tell the
Congress Members, i you call us
goondas, you will also be called goon-
das.

SHrr ARJUN ARORA: We cannot
call you goondas, but we will eall your
activities as goondaism.

Tag VICE-CHAIRMAN (Surr M. P.
BHARGAvVA): ‘Goondaism’ should not
be used. Its use has to be deprecated.

Surt A. B. VAJPAYEE: Thank you.

Tue VICE-CHAIRMAN (Surr M. P.
Buargava): Continue your speech but
do not use the word ‘goondaism’.

Surr BHUPESH GUPTA: Sir, on g
point of order. I would ask you—
quite apart from this controversy, I
was not participating in it—if some
one of us calls a Member a goonda or
that he is indulging in goondaism,
that wowld be unparliamentary. If it
is said that some organisation is in-
dulging in certain activities which are

272 RS—4.
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goondaism, that would not be unpar-
liamentary.

Tae VICE-CHAIRMAN (Ssri M. P.
Buarcava): Let us try to avoid the
word ‘goondaism’, That is all.

Suri BHUPESH GUPTA: What I say
is we are sometimes accused of such
things, and we never ask you to ex-
punge it as unparliamentary even as
a protest. But today, Sir, the lady
Member was saying—she may be right
or wrong, she knows Delhi better than
I do—she was saying that the acti-
vities of a certain Party were goonda-
ism. Now this term relates to certain
activities which had taken place, ac-
cording to her, outside the House. It
does not relate either to me, to Mr.
Vajpayee or anybody here. There-
fore, the mere expression is not some-
times a vulgar expression.

TaE VICE-CHAIRMAN (SHRI M. P.
Buargava): Is that word to be en-
couraged? It has to be deprecated.

Surr BHUPESH GUPTA: For ex-
ample, i? I were to discuss the acti~
vities of certain Parties which indulg-
ed in rioting in some places—I am not
naming any Party—shall I not call
the Parties as indulging in communal
violence and hooliganism? Am I com-
mitting an unparliamentary act in the
House in such a situation? No. If
any Member by implication or direc-
tly is called a goonda or is accused
of being associated with goondaism,
then he would be entitled to raise it.
But as far as I could follow, Mr.
Vajpayee is being treated with great
respect by her, And she was telling
that she did not know how Mr. Vaj-
payee managed the affairs of the party.
That is, the presumption is that she
excludes Mr. Vajpayee from what she
calls goondaism there.

Suri ARJUN ARORA: 1 join the
hon. Mr. Bhupesh Gupta in requesting
you to reconsider your ruling because
I feel that it is perfectly in order.
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Tar VICE-CHAIRMAN (Surr M. P.
Baarecava): There is no discussion »n
a ruling, I have held that the word
‘goondaism’ ig to be deprecated. That
is all. ’

Surr BHUPESH GUPTA: Again,
you are not correctly advised, Are you
stating from the Chair that the word
‘goondaism’ is to be deprecated? Does
1t mean, Sir, that when ‘goondaism’
actually takes place, even then we
cannot use the word and that has to
be deprecated? You must relate it to
the context in which it is used. There-
fore, the word ‘goondaism’ may be
aecessary to be used.

THeg VICE-CHAIRMAN (Sar:i M. P.
BHARGAVA): Mr. Bhupesh Gupta, it is
for the time that the word has been
used.

Surr BHUPESH GUPTA: That you
can say.

T VICE-CHAIRMAN (Surt M. P.
BrarcAva): Kumari Shanta Vasisht,
please coniinue your speech,

Surx NIREN GHOSH: Sir, the elec-
tion . . .

Tue VICE-CHAIRMAN (Surt M. P.
Buarcava): Nothing further, Mr.
Ghosh.

Surr P, N. SAPRU: Mr. Vice-Chair-
man, is the word ‘hooliganism’ a good
substitute for ‘goondaism’?

Tue VICE-CHAIRMAN (SeRt M. P.
BrARGAVA): Mr. Sapru, let her con-
tinue her speech, I have had enough
discussion on that word.

Suri BHUPESH GUPTA: All right,
Madani, you can use the word ‘hooli~
ganism’,

SHrT AKBAR ALI KHAN: You must
be a little more gracious.

Kumart SHANTA VASISHT: Sir, I
was submitting that the activities of
his partymen were such that they
were very, very anti-social, if I may
say so; certainly their behaviour and
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their actions were of a very bad type,
and obscene slogans were taught to
the children in every single village
and an adult or grown-up person used
to stand at the boundary of the village,
coltect the children, and they were
given sweets, etc. And the whole day
he taught them like a parrot: “Say
this, say this, say this”. This was
done regularly in every single village
by his partymen. And the slogans
taught to the children were so obscene
tha: I do not know what I should call
it. I would not like to repeat those
slogans here. But this is the Hindu
Sanskritic  life which is taught by
their partymen to very small children,

" whose minds they had not taken into

account at all. Whatever they ‘may
profess on this point . . .

SHRIMATI JAHANARA JAIPAL
SINGH (Bihar): May I know the
names of these villages?

KumMart SHANTA VASISHT: Prac-
tically every single village in Delhi,
I tell you. Secondly, young women
were trained by his partymen, who
used to abuse the other women voters.
And they used young women, young
beys as their partymen and workers
and they manhandled women. They
were practically harassing them and
they were indulging in very unbecom-
ing and ungentlemanly behaviour.
They harassed the women voters away
from the polling booths. I do not knor
what you would like to call it. (Time
bell rings) Sir, I may be given a few
minutes more because they have taken
away my time.

TrE VICE-CHAIRMAN (Surr M. P.
BHARGAVA): One minute more. Please
wind up your speech.

Samr BHUPESH GUPTA: No, Mr.
Vice-Chairman, I say, the time taken
by the point of order should not be
included in her time.

THe VICE-CHAIRMAN (Surr M. P.
Buarcava): She has already taken
fourteen minutes after deducting that
time. She can take one more minute.
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Kumart SHANTA VASISHT: That
type of behaviour was indulged in by
those young boys and young women
and by small children, This is very
injurious to their own development

and their own growth and for their
becoming future citizens, I wondered
about their development. I wondered

that these elections would be over in
a few days, but what was being done
to damage the children was much
more ‘n terms of human material,
much more wastage or damage than
any results of the election could pos-
sibly be. That particular domage was
done by them deliberately. Training
was given to these students and young-
sters to behave in such a manner, and
they did behave in as anti-social a
manner as they could. Therefore, I
do not think that the way in which he
has brought forward this particular
Resolution is right. It does not at all
go with their profession, with their be-
haviour, with their action and s on
and so forth. Secondly . ..

Surr A, B. VAJPAYEE: Is the lady
Member prepared to accept this Reso-
lution and put us on trial? LTt her

come out.
Kumart SHANTA VASISHT: Prove
by your action that you believe in it,

THE VICE-CHAIRMAN (SHrr M. P.
Brarcava): It ig for the House to ac-
cept it or not. The lady Member
cannot accept or reject it.

SHRI A. B. VAJPAYEE: Is she sup-
porting or opposing the Resolution?

Kumarr SHANTA VASISHT: He
does not believe in it. ‘

Ter VICE-CHAIRMAN (SHrt M. P,
Brarcava): It is all right. Dr.
Shrimali.

Ssrt BHUPESH GUPTA: Mr. Vice-
Chairman, here again, before you call
Dr. Shrimali, I would like t{o say this.
The normal practice is this. When we
discuss Private Members’ Resolutions,
the Minister is called—] am saying
the mormal practice—just before the
reply is given.
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Tue VICE-CHAIRMAN (SHrt M. P.
BrarGava): The Minister can be called
at any time. He can intervene. He
does not reply.

Surt BHUPESH GUPTA: I know
tnat thing. That is the normal prac-
tice. It you say that you are techni-
cally right, I cannot contest it. But
then we are following a convention
not for nothing because we want the
discussion to go on, we want the other
Members to speak and to bring their
points of view, so that this is consider-
ed from a political angle and from
various other angles. Ultimately the
Government speaks and in the light of
what has been said, the reply is given.
That is very important because the
ruling party is there. Now, if Dr.
Shrimali speaks, well, it is not a fair
discussion because many Members
opposite, are naturally bound by their
loyalty and so on. And I would like
the Private Members to give free ex-
pression to their opinions and the
Government cap wait. We have got
speakers on this side of the House and
I suppose that there are other speakers
also wanting to speak from this side.
He can wait and listen {o us. This is
an important matter and it would be
helpful to him also. Therefore, I re-
guest you to ask Dr. Shrimali to speak
a little later,

THe VICE-CHAIRMAN (Sarr M. P.
Beargava): Mr. Bhupesh Gupta, the
debate will end at five of the clock
and the Govermment has every right
to place its point of view before the
House. That is why I am calling upon
Dr. Shrimali to speak.

Surt BHUPESH GUPTA: You, and
not the Government, have the right te
give to the Government that time. We
have known debates when with the
Government speech the debate ended
and the reply was not given by the
Mover., We have known such cases.
And it will end today, I know that.
It cannot go on to another day in the
next session. I know the difficulty.
I suggest, Sir, that we can sit, if you
like, a little longer, but let the discus-
sion go on, We will hear Dr. Shri-
mali later.
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SHr1 SONUSING DHANSING
PATIL: On a point of clarification,
Will hon. Members have the necessary
opportunity to express their views
after Dr. Shrimali replies to the
debate?

Tug VICE-CHAIRMAN (Surt M. P.
BrARGAVA): Of course. He is only in-
tervening. Dr, Shrimali.

Sar1  BHUPESH GUPTA: They
will have a lot of time.

Tre VICE-CHAIRMAN (SHr1 M. P.
BrARgavA): Let us hear him,

Tae MINISTER or EDUCATION
(Dr. K. L. SHRIMALI): Mr. Vice-
Chairman, Sir,

Sarr BHUPESH GUPTA: You are
cutting down the time of the Private
Members. I take serious objection to
it because it is half past four now,
and according to the rules, you may
give time to the Government up to
half an hour, which means that at
five of the clock, the debate will end
and thereafter any other Member will
not have any opportunity to speak
unless you say beforehand that you
are prepared to sit longer. Any
other Member including the person
who has moved the Resolution will
have no time. It is not fair, especial-
ly when you have faken away the
Private Members’ day last week from
the schedule of business. If we had
moved the Resolution . . .

Tme VICE-CHAIRMAN (Smrr M. P.
BrARGAVA): That is a different thing.

Surr BHUPESH GUPTA: No, this
is very important because Private
Members’ time should not be cut in
this manner.

Tre VICE-CHAIRMAN (Surt M. P.
Buarcava): Mr. Bhupesh Gupta, pro-
bably you have forgotten that the
House is its own master. If it wants
to hear more speeches, it can certain-
ly git longer. Dr, Shrimali will speak,

[ RAJYA SABHA ]
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Sart  BHUPESH GUPTA:
good, very courageous.

Dr. K. L. SHRIMALI: Sir, I think
we had a very interesting debate and
if I may say so, of a very high calibre.
Some passions were roused in the last
speech which I thought was quite
unnecessary. Well, Sir, it is g subject
which naturally” interests us because
we are all deeply interested in the
future generation. How they should
behave, how they should think, how
they should go about in the universi-
ties, is a subject of vital importance
to all of us.

‘When I read the Resolution moved
by Shri Vajpayee, I first thought that
it was a Resolution which could be
considered. I must say that when 1
heard his speech and the approach he
made to the whole problem, I was
disillusioned and he did great injus-
tice to the subject by making a
wrong approach.

He went back to the past social
system in our country and he said that
one good feature of that social system
was that politicg did not permeate the
life and the whole social organisation,
that education, culture, social organi-
sations were not affected by the type
of Governments which people had,
that is, that social organisations went
their own way, that Governments
came in and went away.

Now, Sir, if you examine this very
argument a little more deeply, you
will find that this very factor was res-
ponsible for the enslavement of our
people for hundreds of years. There
was inertia, apathy among the people;
they were indifferent. So what Mr.
Vajpayee glorifies was, in my opinion,
a sad feature of the Indian society in
the past ages. If this kind of apathy
and inertia and indifference on the part
of our people continues, this will give
rise to-dictatorship. Fortunately in
our country we had the great leader,
Mahatma Gandhi, who energised
national life, and today we have a
very successful, a living democracy of



\

|
1609 Keeping students out

which we can be proud. So I am
afraig I entirely disagree with Shri
Atul Bihari Vajpayee when he said
that there should be divorce between
education and politics, that there
should be complete divorce between
education and polities, that politicg is
a part of our life, °

SHrRI A. B. VAJPAYEE: 1 do not
want to interrupt the hon. Minister,
but what I said was this, that politics
is part 'of life, but not the whole life,
and that is the bone of contention.

Dr. K. L. SHRIMALI: But today
you cannot ignore politics, whether
you {alk of culfure or civilisation or
education. Ultimately, all aspects of
our life depend upon politics—you
cannot completely ignore it. The type
of Government depends on what we
think and how we act in our political
life, and therefore I think it will be a
wrong approach to suggest that there
should be indifference towards the type
of Government we have. Democracy
can only succeed when people are
vigilant, when people are active, when
people are active participants in this
whole functioning of democracy. You
will give rise to dictatorship if you
show indifference as to what type of
Government we should have. There-
fore I am afraid I have to disagree
with him on this aspect.

Sir, it is said that education is a
preparation for life. But the real
truth ig that education jg life itself. It
s not merely preparation for life but
education is life itself. It is in the
educational institutions, in our colleges
and universities, that the students
learn the art of Government. They
have their unions, they have their
eouncils . . .

AN Hon. MEMBER: They have their
parliaments.

Dr. K. L. SHRIMALI: ... they
have elections and universities are the
nurseries where democracy grows and
out of which the future Ccitizenship
will develop, and therefore I do not
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think we can completely isolate edu-
cation from politics

Sir, Mr. Mani suggested many things
with which I agree, but there is one
point regarding which I entirely dis-
agree with him. Mr, Manj suggested
that controversial politics should not
enter universities. People with differ-
ent views sometimes go to the univer-
sities and campuses and place con-
flicting points of view before the
students. University is the place where
you allow the clash of ideas, where
vou allow different points of view and
allow the students to pursue truth, If
the university doeg not allow the con-
flicting ideologies to come in, what is
a university for? It is in the univer-
sity that truth is tested. It is in the
university that different points of view
are placed before the students, and
then the students decide for them-
selves what is truth and what is false-
hood. It is there that powers of dis-
crimination develop and students learn
to discriminate between good and bad.

Surt AKBAR ALI KHAN: Will the
hon. Minister then permit communal
ideology and its advocacy?

Dr. K. L. SHRIMALI: Well, Sir, I
have said that you cannot avoid it.
1t is in the free market. You should
allow clash of ideas, and let the gstu-
dents decide.

Sart A, D. MANI: May I interrupt
the hon, Minister and say what I said?
I did not suggest that controversial
politics should be eschewed from the
universities. What I said was that
controversial politics should be put in
an academic way and not in a political
way.

Dr. K. L. SHRIMALI: I am prepar-
ed to accept that.

Surt  BHUPESH GUPTA: They
should be put in the way in which
Mr. Mani puts his things,

Surt P. N. SAPRU: May I just
remind the Education Minister of the
remark of Lord Haldane that a uni-
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[Shri P. N. Sapru.]

versity must not be dependent for its
existence either upon the State or
upon the Church, and then also of
Lessing’s remark that if he were to
choose between iruth and the search
for truth, he would choose the
search?

Keeping students out

Surr BHUPESH GUPTA: The hon.
Minister may be remindeq of this also.
Tt was said in England that the Battle
of Waterloo was won in the flelds of
Eton—that public school, you know.
Such had been the expressions. Mr.
Sapru knows it. Well, I do not know
where it was won, but the British
Conservatives used to say and take
pride in it, ang we should not go
back beyond the time of the Conser-
vatives.

Surr P. N. SAPRU: We should not
go back to the time of the pre-historic
man.

Dr, K. L. SHRIMALI: So, Sir, I
was saying that it is in the univer-
sities that this dialect of ideas must
come in and should give an opportu-
nity to students to develop powers of
discrimination and judgment. Thatis
the most important thing, because
democracy cannot function unless we
develop those powers of discrimina-
tion and judgment among students,
and you cannot develop those powers
unless you allow this dialect of ideas.

Sir, I would like to agree with my
friend, Mr. Bhupesh Gupta, in many
things which he said, but I do not
know whether he would allow the
students to have free enquiry. That
Is an important thing about which we
must be very clear,

Sar:t BHUPESH GUPTA: If my
friend Dr. Shrimali, still has not that
assurance from me after ten years I
give him in abundance that assurance.
Y shall fully allow it.

Dr. K, L. SHRIMALI: I am very
glad to hear that when it comes from
Mr. Bhupesh Gupta.

[ RAJYA SABHA ]
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Surr AKBAR ALI KHAN: Though
in the Opposition he will allow it.

of active politics

Dr. K. L. SHRIMALI: Sir, unfor-
tunately what happens 1s that in our
universities very often efforts are

made to wuse stvrdents as ‘sponges,
absorbing ideological juices’. These
students are not to be wused as

sponges. They arc creafive beings and
they must exXercise their own judg-
ment, If you allow the spirit of free
enquiry in the Universities there is
no harm in placing all kinds of ideas
before the students.

Sir, Prof. Ruthnaswamy—I have a
great respect for him and his learning
—said, “Poachers are now becoming
gamekeepers and sinners are preach-
ing against sin”. It was Mahatma
Gandhi who asked the students to
leave the colleges and Universities. It
was he who organised processions and
demonstrations against a fureign power
which dominated this country, which
was exploiting this country. Prof.
Ruthnaswamy was in the background
at that time and it is all right now to
sit in judgment. But I may say that
it is because of these poachers that we
have the opportunity to sit here in
this House and express our opinions.
This opportunity would not have come
it these “poachers and sinners” had
not been there,

He objected to civil disobedience
movement and said it is recoiling on
us. He mentioned the type of poli-
tics in which the students indulge. He
said that they organise processions,
demonstrations and picketing. 1 gdo
not like processions and demonstra-
tions. Nobody likes them. But there
are occasions, when people are dis-
satisfied with the status quo, when
people are disgusted with the existing
social order, then it becomes the duty
of every citizen to fight against those
social evils. I would quote here from
the “New Statesman” dated the 17th
September, 1960, about the recent
events which have taken place in
American Universities. There are no
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“sinners”, there are no ‘“poachers”, Let
Prof. Ruthnaswamy see what happens
theve. The report says:—

“What has been happening in the
American universities in the past
six months ig cheerful, extraordi-
nary and very unexpected ...
When four Negro students began,
quite spontaneously, to occupy the
lunch-counters in Greensbore, North
Carolina, on 1 February, they
released an extraordinary explosion
of pent-up student enthusiasm.
‘What has happened among the
Negroes is well known though not
perhaps quite well enough: some 60
southern cities have followed the
example of Greensboro and the
entire structure of the Negro fight
for equality, hitherto dominated by
a cautious and ‘co-operative' ghetto
middle class, has been revolution-
ised.

What is not so well-known is
that virtually every northern state
university and large numbers of
other colleges have thrown them-
selves with passion into the obvious
form of sympathetic direet action,
the picketing of northern branches
of stores which segregated their
lunch-counters in the South, notab-
ly Woolsworths, How to help the
‘sit-ins’ ang the analogous forms
of non-violent demonstrations plan-
ned by the Negro students—‘wade-
ins’ on segregated beaches, ‘sit-ins’
in polling stations next November,
etc——is probably the problems
which at present stimulates sfudent
activity most.”

A single event of four or five students
making this demonstration had such a
great impact on this great social evil
which existeq in that country for so

© many years.

It is true that I do not justify many
things which our students do. Nobody
does that. Organising of processions,
demonstrations, strikes and picketings
is not a very happy feature, but it
is no use blaming the students.

[ 22 JUNE 1962 ]

of active politics 1614

must remember that there are social’
evils in our society against which
they must fight. It is the privilege of
the youth to revolt against the social
evils which exist in the society.
There are many social evils about
which we must be aware and youths

are the vanguards of social revolu-
tion,

Surr M. RUTHNASWAMY: Provid-
ed it is spontaneous,

Dr. K. L. SHRIMALI: It was orga-
nised by Mahatma Gandhi. He was
the leader of that movement.

Sur1 P, N, SAPRU: All these move-
ments, Sir. have originated or have
been initiated by university teachers
and unijversity professors. Even in
England, so far as this Oxford Move-
ment was concerned, the students
made all the contribution.

Surt M. RUTHNASWAMY: They
were all graduates, not under-gradu-
ates.

Serr P. N. SAPRU: The graduates
and the under-graduates formed one
community,

Dr. NIJHAR RANJAN RAY: Why
not under-graduates

Surt M. RUTHNASWAMY: I am
speaking of historical facts. He said
the Oxford movement was organised
by under-graduates.

Dr. NIHAR RANJAN RAY: They
participated.

(Interruption by many hon. Members)

Tue VICE-CHAIRMAN (Surr M. P.
BuArcava): As far ag possible, one
hon, Member shoulq speak at a time.

Dr. K. L. SHRIMALI: I was going
to say that youths are making a new
history. It is no use denying that fact
and it is the privilege of the youth to
revolt against a social order, 3 social
order which hag become stagnant, a
social order which is stagnating, a

we | social order which is statie,
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[Dr. K. L. Shrimali.}

Well, Sir, at the present moment we
are in the midst of a social and eco-
nomic revolution. And sometimes the
youth are impetuous, they sometimes
get excited, but we have to see the
cause for which they are fighting. So,
I am afraid I have to disagree with
my learned friend, Prof. Ruthna-
swamy. I am sorry that he blamed
the Civil Disobedience Movement for
all the things that are happening now.
What is happening all over the world?
Let him read the current history.

Sarr BHUPESH GUPTA: I should
have liked to know from him what
Rajaji has to say about the Civil Dis-
obedience Movement. But for it he
would not have been the first and last
Indian Governor-General of India, let
alone other things,

Surr M. RUTHNASWAMY: 1 am
not Rajaji’s keeper,

Sumi P. N. SAPRU: What about
Cyprus, Turkey?

Dr. K. L. SHRIMALI: There is one
thing about which I wholly agree with
Shri Vajpayee. This is one great
wrong that we are doing. In elections
we utilised the young school children.
They carried flags ang staged all kinds
of demonstrations, and jt 1 may give
an example from my own experience,
it would show what great harm we
are doing to the younger generation.
During one of my election tours some
school children started shouting

Congress slogans: ‘&I SOaT ? §
e’ Soon after that when another
candidate came, they started shouting

Y Sf.qr? FrEfes g’ ete. That
is the kind of thing which goes on.
They do not understand the meaning
or significance of what they are doing,
Therefore, these things do great harm
to their impressionable minds and I
think if all the political parties can
exercise restraint, gt least to the ex-
tent that they do not utilise young
children for such things, we will be
doing a great good to our country
and to the future generation.

[ RAJYA SABHA ]
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With regard to the subject of this
Resolution, this is a matter which we
have t{o examine from all aspects. I
do not rule out the possibility of
examinaiton . . .

Surt1 BHUPESH GUPTA: What
happens to my suggestion?

Dr. K. L. SHRIMALI: . and we
have now formed the National Inte-
gration Council which recently held

its meeting last month. It meets
occasionally. It is going to meet
again after a few months. We have

there representatives both from Mr.
Gupta’s party and Mr. Vajpayee's
party., Mr. Vajpayee himself is a
member, ang there they are examin-
ing these various aspects, code for
teachers, code for political parties . .,

Surt BHUPESH GUPTA: One word,
Sir. It is good you have referred to
this Council. There at least we are
agreed on one thing, that we should
evolve measures to prevent communal
political activities in the country. The
difference is only as to what kind of
a formula should be evolved, and
whether it should be by law or
otherwise. If that is so, if there is
this measure of agreement then why
should not my amendment, that we
should try and discuss this matter of
keeping students out of active com-
munal politics receive your conside-
ration?

SHRI A. B. VAJPAYEE: Is it not a
fact that this Council has appointed a
committee to find out what is ‘“‘com-
munalism” and how “communalism”
should be defined? Let it be defined.

Dr. K L. SHRIMALI: All these
matters are being examined by the
National Integration Council, even
this matter that Shri Vajpayee men-
tioned now for which there is a com-
mittee and Mr. Asoka Mehta is the
chairman ang it is examining this
matter.
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In view of all that, I do not think
it is necessary or desirable to call
another conference, because all the
political parties are represented there
and the Prime Minister is the Chair-
man of the Council. So far the pro-
ceedings of this Council have taken
place in a very cordial manner and
we have come 10 certain agreements
and I hope we will also act up to
them. So I am afraid I am unable
to accept the Resolution which has
been moved by Mr. Vajpayee. It is a
matter which does need examination,
but I do not think that it is necessary
or desirable to call a conference to
consider this matter,

Surt BHUPESH GUPTA: Just one
word, Mr, Vice-Chairman. It is not
before the National Integration Coun-
cil that any person, any citizen of
India should be banned from political
activity. What is before the Council,
of whose proceedings I am well infor-
med, is how to deal with the question
of communal activities. In that con-
text how universities should be run
and so on, is another matter, a prob-
lem of education with which the hon.
Minister can deal,

Dr. K. L. SHRIMALI: All these
matters will be considered there.
Anyway, I have greatly benefited from
the discussion which we have had
today and I think we had a very high
standard of debate. I am grateful to
all the hon. Members who participated
in this debate. Thank you. f

Tue VICE-CHAIRMAN (Surr M, P.
Buargava): Shri Raghunatha Reddy.

AN Honx. MEMBER: What about Mr.
Vajpayee’s reply?

Tae VICE-CHAIRMAN (Surt M, P.
Brarcava): The Minister was only
intervening, I told wyou.

Surr K. V. RAGHUNATHA REDDY
(Andhra Pradesh): Mr. Vice-Chair-
man, I take this opportunity to fully
endorse the remarks made by Kumari
Shanta Vasisht in relation to certain
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activities of certain organisations
when dealing with school children. In
the name of ‘“Bhakti cult”, what 1is
baing taught is “hate~cult” and jn the
name of physical culture what is being
done is to cripple the young minds at
that very tender age itself,

This is a huge problem which has
to be faced by everyone who is inter-
ested in the welfare of the State.
Apart from this, as far as this Resolu-
tion is concerned, I may say that
active politics is something different
from indiscipline. Indiscipline has got
its own origin and it has various
factors. But it would be wrong to
associate or confuse it with gactive
politics, because unless a person has
got an active mind he cannot devote
himself to active thinking itself, Once
there is this active thinking process,
then active politics also slowly but
surely would creep in. You cannot
help it. Suppose a student is studying
in the B.A. class or in his Honours
class or even in his Intermediate class.
And suppose a particular taxation
measure is passed, or a particular
event takes place in the country or
there is a nuclear bomb exploded in
a different country. You cannot pre-
vent the students from exercising their
active minds or eXercising actively
their minds on the problem and once
there is this exercising of the mind,
certain types of reactiong are bound
to take place in the gstudent’s mind
and it may sometimes find expression
in overt activities.

Probably the only argument that
can be advanced from the other side
would be that it is a question of
mental maturity, With the question
of the mental maturity of the person
must be taken into consideration the
question of the marginality of youth
and whether formative ideas in forma-
tive minds can take place then. This
question of marginality of youth would
depend not only on physiological as-
pects, but also on psychological
aspects.
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[Shri K. V. Raghunatha Reddy.]

My complaint at this stage is not
that students are taking part in poli-
tics. I am afraid they are not suffi-
ciently interested in politics and they
are not sufficiently active. This is
not because they do not want to do
it. I am afraid this is due to reflec-
tion of other factors and this is so
because the politicians who ought to
take keen interest in what is happen-
ing in this country, are not devoting
sufficient attention gnd are not taking
keen interest in the political life of
the country and in the social pro-
cesses. That is why this reflection has
resulted and that is why the students
themselves are not taking any active
interest. Once students do not take
any active interest, the question of
having this Resolution does not arise
at all.

It is the duty of every citizen, not
only of students, to take active interest
in the things that concern the coun-
try, its politics ang everything. The
next question that can be asked is:
[t students take active interest in
solitics would not their studies get
jeopardised? Shri Bhupesh Gupta has
mnswered this point. I may also tell
Prof. Ruthnaswamy and others, hav-
ing myself been a member of a Senate
for 12 years over which he presided
for six years, that the students who
were actively taking part in politics,
those who took rather keen interest
in the political life of the country,
most of them did well in their exa-
minationg and they did much better
than those students who had not taken
any interest at all. I may in this
context dquote what Prof. D. B.
Mukherjee used to say, I mean Prof.
Dhurjati Prasad Mukherjee who is no
more and who was a great intellec-
tual of this country. He used to say
in the Lucknow TUniversity to his
students: “If you are an active politi-
cal worker, and if you don’t come out
first in the class, then I don’t want to
see your face” Active care used to
be devoteq to these things by certain
students’ organisations and unfortu-
nately they are not now as active as
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they should have been. So, Mr. Vice-
Chairman, the question of students
neglecting their studies does not arise
in this context. I do not for a moment
think that there is any serious politi-
cian belonging to any party, unless
the person is interesteq in spoiling his
children, who would go and advise
the students: Don’t study. Don’t go
to your classes. Come out of the col-
leges. On the contrary every respon-
sible political leader, at least to the
extent that I know, is sufficiently
interested to tell the students: “If you
want to do something for the country,
then first of all, you must devote your-
self to the studies and devote to your
studies as much care as you would
to the other activities of life.” I know
there are certain causes for indisci-
pline. But indiscipline is a patholo-~
gical phenomenon and it has nothing
to do with political activities. Espe-
cially at the university stage indisci-
pline is of a different type. It has got
local reasons, or rather regional
reasons and the universities them-
selves provide the cause for the indis-
cipline and not the political leaders.
When such is the case the question
of blaming the political leaders should
not arise in this matter. Mr. Vice-
Chairman, I may humbly state that I
was myself g part-time professor in a
law college and I have been dealing
with at least 1,000 students every
year and my complaint has always
been that the students were too inert
and they did not take sufficient
interest in all matters. I may quote
here the words of Dr. Julian Huxley:

of active politics

“We are living in a revolution.
There is no question of stopping it.
We cannot stop it. The best we can
do is to see how smoothly we can
make this revolution a success.”

Therefore, I ¢ay, unless the youth of
this country takes an active part 1in
understanding and gppreciating the
social changes and processes, nothing
ig going to happen. Hence I strongly
support the amendment of Shri
Bhupesh Gupta ang I hope the House
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will accept it and pass this Resolution
as amended by Shri Gupta’s amend-
ment, otherwise not.

MESSAGE FROM THE LOK SABHA
THE DruGs (AMENDMENT) BiL, 1962

SECRETARY: Sir, I have to report
to the House the following message
received from the Lok Sabha signed
by the Secretary of the Lok Sabha:—

“In accordance with the provisions
of Rule 120 of the Rules of Proce-
dure and Conduct of Business in
Lok Sabha, I am directed to inform
you that Lok Sabha, at its sitting
held on the 21st June, 1962, agreed

GMGIPND—RS—272 RS§—22-8-62—550.
1
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Lok Sabha

without any amendment to the
Drugs (Amendment) Bill, 1962
which was passed by Rajya Sabha
at its sitting held on the 19th April,
1962.”

1622

Tue VICE-CHAIRMAN (Sur1 M, P.
Buarcava): May I ask the House whe-
ther the House wishes to sit a little
longer?

SEvEraL, HoNn. MEMBERS: No.

Tue VICE-CHAIRMAN (Surr M. P.
BuarGava): The House stands ad-
journegd till 11 A.m, tomorrow.

The House then adjourned
at flve of the clock till eleven
of the clock on Saturday, the
23rd June 1962,



